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LOK SABHA DEBATES

LOK SABHA

Tuesday, April 28, 1992 Vaisakha 8, 1914
(Saka) :

The Lok Sabha met at
Eleven of the Clock

[MR. SPEAKER in the Chair]
OBITUARY REFERENCE
[English]

MR. SPEAKER: Hon. Members, | have
to inform the House of the sad demise of
ShriRaghunath Singh, aformercolleague of
ours, a distinguished freedom fighter and an
eminent parliamentarian.

*

Shri Singh was a member of the First
Lok Sabha during 1952-57 representing
Banaras district (Central) constituency and
again of the Second and Third Lok Sabha
during 1957-67 representing Varanasi
constituency of Uttar Pradesh.

In the country’s freedom struggle, Shri
Raghunath Singh suffered imprisonment for
several years.

An advocate by profession, he was an
active social and political worker. He was
assocfated with various organisations
connected with the welfare of working class.
Heworked hardforthe promotion oftechnical
education. He was a member of Court of
Banaras University.

During his long parliamentary career,

Shri Singh took keen interest in the
proceedings of the House and made valuable
contribution.

A widely travelied person. he had also

authiu:ed several publications in English and
Hinai

Shri Raghunath Singh passed away on

. 26 April, 1992 at Varanasi at the age of 82

years.
We deeply moum the loss of this friend
and | am sure that the Housa will join me in

conveying our condolences to the bereaved
family.

The Members may standin silence for
a short while as a mark of respect to the
deceased.
11.03 hrs,

The Members then stood in silence for a
short while.

11.05 hrs.
ORAL _ANSWERS TO QUESTIONS
[Transiation] .
Vocational Education

*779. SHRI ARJUN SINGH YADAV:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the details of the funds allocated for
vocationalisation of school education during
each of the lastthree years, State-wise; and

{b) the steps taken to encourage the
vocational education in the country?

[English)

THE MINISTER OF HUMAN
RESOURCF DEVELQOPMENT _(SHAI
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ARJUN SINGH): (a)Astatementislaidon
the Table of the Sabha.

(b) A Centrafly Sponsored Scheme of
Vocationalisation of Secondary Education Is
implementedthroughthe State Govemnments
andUnion Territories with substantialfinancial
assistance. So far 24 States and 4 Union
Temitories are implementing the Programme.
The National Council of Education Research
and Training provides academic support to
the programme. 20 Vocational subjectfields
have already been notified under-the

APRIL 28, 1992
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Apprentices Act. The Department of
Education gastaken upinitiative with various
Government Departments, State
Governments and the industrial sector to
facilitate the employment of vocational pass-
outs in the organised sector and through
seltemployment. Opportunities for vertical
mobility are being worked out with the
University Grants Commission. it has been
decided to set up the Central Institute of
Vocational Education under NCERT to
strengthen the Programme.

STATEMENT

(a) Details of the funds released under Centrally Sponsored Scheme of Vocationalisation -
of Secondary Education to the State Governments/Union Territories in the years 1989-90,

1990-91 and 1991-92 are as follows:-

Name of Amount of Grant in (Lakhs)
the State 1989-90 7990-91 1997-92
1 3 4
" 1. Andhra Pradesh 177.06 886.85 1010.235
2. Amunachal Pradesh - - 6.355
3. Assam - 42,62 140.28
4.  Bihar 7.41 558.611 0.75
5. Goa 64.59 80.630 49.65
6. Gujarat 1173.31 778.031 879.375
7.  Haryana 129.87 184.83 155.00
8.  Himachal Pradesh 98.06 177.385 56.858
9.  Jammu & Kashmir - 16.50 15.80
10.  Kamataka 49.21 150.80 324.996
11.  Kerala 223.44. 353.23 346.899
12.  Madhya Pradesh | 1121.48 1221-.42

3.00



5 Oral Answers VAISAKHA 8, 1914 (SAKA) Oral Answers
Name of AAmour;t of Gram /ﬁ (Lakhs)
the State 1989-90 1990-91 1991-92
1 z 3 4
13. Maharashtra 509.38 267.205 1230.é5
14.  Manipur - - 44.00
15.  Meghalaya - 20.75 -
16.  Mizoram - 16.68 -
17.  Nagaland - - 14.84 -
18.  Orissa 83.72 510.40 -
19. Punjab 50.25 371.71 222.25
20.  Rajasthan 72.35 561.543 323.56
21. Sikkim - 5.325 0.044
22,  Tamilnadu 358.11 279.558 727.90
23, Trpura - - -
24. Uttar F;i'adesh 203.9 707.25 99.1475
25.  West Bengal - - -
(B) UNION TERRITORIES
1.  Andaman & Nicobar 324 3.238 -
2.  Chandigarh 42.70 12.34 20.77
3.  Dadra & Nagar Baveli - | -
4. Daman & Diu - - -
S.  Delhi 4.18 - 42.86 0.20
6. Lakshwadeep - ” - -
7.  Pondicherry - 16.63 ‘ -
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[Fransiation)

SHRI ARJUN SINGH YADAV: Mr.
Speaker, Sir, the hon. Minister has already
stated in his reply that funds have been
allocated to 25 States. | would like to know
fromthe hon. Ministerwhether any commitiee
hasbeen conslitutedto make anassessment
ofthe number ofthe students sofarbenefited
by ditferent methods of education and the
number of people, Stat wise who have got
self -employment or jobs in Government.

SHRIARJUN SINGH: Mr. Speaker, Sir,
no such central committee has been
constituted, but areview ofthe programmes
is being made which serves as a teed back
the prcbiem is that the funds allocated 10
many States have not been utilised fully.

SHRI ARJUN SINGH YADAV: Sir, in
future it shouldbe ensuredthat oureducation
is made job-oriented. | want that the
Government should in any case, provide
security to our students whe complete their
education either by providing them
employment of funds for self employment.
Will the hon. Minister please ensure that
vocational education would be given to all
students and every effort would be made to
remove unemployment?

SHRIARJUN SINGH: Mr. Speaker, Sir,
everyefionlis madetoprovide these students
with some job or vocation under the
Apprentice Act. This Act, provides thatthese
peopla woulé be accomedated in twenty
subjects. But now acticn is being taken to
provide employmenttopeople in 40 additional
subjects. Itis estimatedthat because of this,
chances of giving employment to these
people will increase.

[English]

SHRI MANORANJAN BHAKTA: Mr.
Speaker, Sir,fromthe replyandthe statement
given by the hon. Minister | find that the
Government has perhaps, not gone into the
evolution and monitoring of the outcome of
the expenditure. It is because | understand
that the State Governments have not taken
any initiative or interest in this

Oral Answers 8

vocatiunalisation of education. The Union
Territories arc the domain of the Central
Government. | find that for Andaman and
Nicobar islands, tor year 1991-92, no
aliocatiun has been made. It appears that
the Governmentis not sure aboutthe outcome
ofthe reswitof it. Iwould liketoknow fromthe
hon. Minisicr whether he has gone into orthe
Government has miade any evolution with
regaiu o this vucationalisation of education
that is helping for utilising the human
resources in a better manner fer getting the
jobs andif it is so then how is it possible that
scme of the Union Territories and even
States have not been allocated any funds
during 1991 -927

SHRI ARJUN SINGH: Sir, the lack of
allocation stems out of the tact that the
allocations made earlier were not adequately
spent. Itis not as if we are discriminating
against any State Government of Union
Territory. If the allocation made is not
adequatsly spent,then we haveto waitinthe
second year for the allocation.

SHRI RAM NAIK: Sir, when we look at
different important States, in the face of it,
tnere appears to be some discrimination.
Forexample, Bihar got Rs. 558 lakh in 1990
-91 andonly Rs.75,000in 1991 -92. Madhya
Pradeshgot Rs. 1,221 lakhs in 1990-91 and
only Rs. 3.00 lakhs in 1991 -92. The figure
for Rajasthanis alsoless. Uttar Pradesh got
Rs. 99 lakhs in 1991 -92 as against Rs. 707
lakhsin 1990-91. West Bengal did not get it.
Against the above figures, the Congress
ruled States have got substantial increase.
Can you tellus, broadly, the reasons for less
amounts being given to non -Congress
governments and more amounts given
Congress to governments?

(Intérruptions)
SHRI ARJUN SINGH: | am sorry that
the hon. Member has jumped to the
conclusion which is not supported by facts.

SHRIRAMNAIK: The figures are here.

SHRIARJUN SINGH: Iknowthefigures.
| have given them. The State - wise figures
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are there. | am not denying these figures. As
Isaid, the reascn why the figures are as they
are, is because the funds allocated in the
previous years have not been utilised and it
they are not utilsed by the State Governments,
how can we gc on allocating funds in spite of
that? That is the basic reason here.

SHRIP.C. CHACKO: The hon. Minister
inn his reply has stated that arrangements
are being made throughthe University Grants
Commission for the vertical mobility. | am
coming trom a State where this
vocationalisationis being implemented fairly
satisfactorilywhencomparedto other States.
Butthe bigges! dis-incentive forthe students
in this scheme is the difficully in securing
admissions a! the Univergity level. Will the
hon. Minister enlighten us as to what are the
concrete steps taken with the University
Grants Comimnigsion or the decisions arrived
atthrough the discussions with the U.G.C.?
Will the Government think of reserving a
specitic number of seats for the students
coming from the vecational centres so that
the vocationlisatior: also becomes more
popular? As they are getting opportunities at
the University levei for admission?

SHRI ARJUN SINGH: This is precisely
whatis underthe censideration of the U.G.C.
and as soon as the scheme s finalised, | will
inform the hon. Member

Non -Formal Education Centres

* 780. SHRI MAHESH KANODIA
SHRI CHETAN P.S. CHAUHAN:

VAISAKHA 8, 1914 (SAKA)
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Wiithe Ministerof HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a)1ne number of Non -formaleducation
centrestorgirls andgeneral (co - educational)
openea in each State during the Seventh
Five Yea! Pianunderthe Centrally Sponsored
Scheme of Non - formal education;

(b) whether the Union Government
propose to continue this scheme during the
Eighth Five Year Plan; and .

(c) if so, the number of each centres
likely to be opened in each State during the
Eighth Five Year Plan?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH) (a) A statementis laid on
the Table of the House.

(b) Yes, Sir.

{c) The number of centres sancticnedto
each State as on 31 - 3- 1992 is likely to
continue during the Eighth Five Year Plan.
However, the number of additional centres
tobe sanctioned ineach State willbe decided
onthe basis of proposails which each State
will be decided on the basis of proposals
which each State willfurnish and the financial
resources available under the™ Centrally
Sponsored Scheme.

STATEMENT

The number of Non-Formal Education Centres for girls and general (Co-educational)
opened in each State/UT during the Viith Five Year Plan under the Centrally Sponsored

Scheme of Non-Formal Education:

SI. No. Name of the No. of Non-Formal Education Centres opened
State/UT. Girls Centres  General (Co- Total
educational Centres
1. Andhra Pradesh 6202 181908 24400
2. Assam 3068 10440 13508
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Sl. No. Name of the No. of Non-fFurmal Education Centres opened
State/UT. Girls Centres  General (Co- Total
educational Centres

3. Bihar 7500 32400 39900
4. Jammu & Kashmir 249 1896 2145
5. Kamataka 746 2255 3001
6. Madhya Pradesh 12796 16284 29080
7. Manipur 100 300 400
8. Mizoram 10 90 100
9. Orissa 2910 8325 11235
10. Rajasthan 5466 4189 9655
11. Tamil Nadu 50 150 200
12 Uttar Pradesh 29910 29910 59820
13. West Bengal 600 2118 22718
14. Chandigarh 25 75 100
TOTAL 69632 146630 216262

[Translation) shortcomings even In the selection of local.

peopleforthese courses. Thirdly, theteaching

SHR! MAHESH KANODIA: Mr.  material reachethese non -formaleducation

Speaker, Sir, the States are not getting
adequatefinancial assistancefor nonformal
education because of which this most
essential programme of education is not
making progress. Proper attention is not
being paid to it. | would like 10 count some of
the shortcomings of this programme.

There is a need to make changes inthe
syllabus for the children in accordance with
their needs. But no efforts have been made
in that direction. Secondly, there are also

centres very late. The amount of funds given
for non -forma! education is very meagre and
theteacher alsogetameagre salary. Wilithe
hon, Minister be pleased to state the steps
being takenbythe Govemmentto removeall
these shortcomings and provisions madeto
provide adequate financial assistance.

SHRIARJUN SINGH: Mr. Speaker, Sir,
the hon. Member has raised three points. k
is a fact that we have come across some
difficutties in executing this scheme for want
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of funds but it is not a general case. Asfaras
possible we are extending maximumsupport
tothis scheme sothat itcould be implemented
all over the country in a big way. Therefore,
the standard of the Seventh Five Year Plan
would be maintained and the scope of its
extension in the Eighth Five Year Plan would
be considered.

SHRI MAHESH KANODIA: Mr.
Speakaer, Sir, has the Government of Gujarat
sent any proposal to open Non - formal
Education Centres in Gujarat? i so, the
action taken by the Government in this
regard and whether any decision has been
taken for the funds to be provided for it?

SHRIARJUN SINGH: Mr. Speaker, Sir,
I have no information about submission of
any proposal from any particular State. | will
definitely send information to the hon.
Member. .

[English)

SHRI CHETAN P.S. CHAUHAN: Mr.
Speaker, Sir, there are lots of problems inthe
implementation of this programme though
this programme has been acceptedthat this
will be a very good programme. The highest
hurdie is that the State Governments are not
convinced about the implementation andthe
success of this programme. They are not
prepared to cooperate; aiso there is reai
shortage of funds, the material reaches the
centres very late, the syllabus has not been
drafted properly, the instructiors have not
been trained properly —these are the kinds
of problems. | would request the Minister
through you, Sir, to state what steps are
being taken to overcome these problems for
the successful implementation of this

program.

SHRIARJUN SINGH: Sir, Ihave already
said that there are some problems in this
programme and those problems are also

-~ What the hon. Member has said. We are

going through the implementation of this
programme with the help of the State
Government, we cannot implement any
programme without the help of the State
Govermnment and whetherdeficiencies occur,

VAISAKHA 8, 1914 (SAKA)
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whether itis in the training of the teachers or
the materials required, all these are being
looked into, the tinancial provision will have

"to be within the costraints that are existing at

the moment, but | can assure the hon.
Member that this is one of the schemes
which has a very high priority for us and with
the help of the State Governments we willbe
able to remove the deficiencies.

SHRIP.G. NARAYANAN: Mr. Speaker,
Sir, with a view to undertaking evaluation of
non -formal education projects being run by
voluntary agencies, it Is understood that the
Govemment has set up a joint evaluation
schemes with representatives of the State
Governments, the Central Government and
one non -official member. They are to
complete the evaluation of the projects by
March, 1992. | would like to know whether
the evaluation of the projects have been
completed and if so, the result of the
evaluation and if not, the reasons for not

completing the same.

SHRIARJUN SINGH: Sir, the schemes
are both inthe Government sectorandinthe
voluntary sector. Most of the centres are
being run by the States. The evaluation that
the hon. Member has referred to is yet tc be
studied and a final view taken on that. But,
I can assure the hon. Member that the total
objective in this programme isto see thatthe
non-formaleducationreaches those sections
of the people for whom it is intended_f there
is any deficiency that comes to our notice
after the survey, we will try to remove it, as
1 have already pointed out.

[Transiation)

SHRI NITISH KUMAR: Mr. Speaker,
Sir, Adult Education is a part of Non-formal
Education. Forthe lastso mayyears Central
Govemmentis spending large sums of money
onit. The hon. Minister has replied that huge
funds would be spent on it in the Eighth Five
Year Plan. Evenif Non formal Education and
Adult Education have been running for such
along time, the scheme that was started has
not given the desired results. It is a ground
reality all over the country. In the whole
scheme even for purchasing a lantern or a
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book funds are being swindled away in
every state. Has this question ever been
considered or has it ever been studied as to
what will be the use cf this scheme. If this
scheme has not been useful, will the
Government consider that schemes on Non
- formal Education and Adult Education
Programmes would be scrapped and all the
funds would be utilised to further strengthen
the Primary Education?

SHRIARJUN SINGH: Perhaps the hon.
Member wants to point out that there is
some competition between non formal
Education and Primary Ed.cation, and more
funds are beina spent on the tormer, while
less funds are spent on the latter. Butthatis
not the case. Non -formal Education is for
those people who could ot receive education
through schoo! system. |t we stop it and
invest money scme where else, that would
not be proper, because everything has its
own significance. Itis 8 werthwhile question
whether the money tha! is being spent is
feiching some results or riot, and whether
the shortcomings couid be removed or not.
I have already said in the House that it has
been reviewed and a lo! of improvements
have been made. This scheme would be
made more effective whereverimprovements
are needed. The guestion of withdrawing the
scheme does not arise at ali.

[English}

©  SHRI BASU DEB ACHARIA: Mr.
Speaker,, Sir, my experience is that this non
- formal education has failed to achieve its
purpcse. There are a number of centres
organised by voluntary organisations and
they are getting lakhs of rupees. These
voluntary orgenisations are commercially
runand lknow thatnot asingle centresis run
by the voluntary organisations for the non -
formai education, but they receive money
from the Centra! Government. There is a
scheme for universaliation of education.
When this system of education has failed to
achieve its puipose for several years in the
past, | would like to know {rom the hon.
Minister whether the Government will make
athorough review of this systemof education.

APRIL 28, 1992
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Sir, in Kerala, total literacy has been
achieved and in West Bengal also, at least
four districts have achievedtotal literacy. So,
| would also like to know whether the
Go.=zrnment will give emphasis for
univeivalisation of education for elimination
otilliteracy. Forthis, whetherthe Government
wili allocate adequate funds so that in our
country in a number of districts, this scheme
can be initiated?

SHRI ARJUN SINGH: When a senior
Member like Shri Basu Deb Acharia makes
an observation, | give it the highest priority.

Sofarasthe assessmentis concerned,
| concede that an assessment should be
made from time fo time and it has been
made. Butfrom West Bengal, fromthefigures
that are availabie,, | see there are more than
33,000 centres.iknow, there could not have
been so many centres if all of them were
running as the hon. Member has said.
Therefore, | would say that there may be
deficiencies which must be removed.

But to the suggestion that we should
scrap this scheme | do not think, that is
warranted yet. .

Fire in Nagarahole National Park

781 *SHRI V. SREENIVASA
PRASAD
SHRI BHUWAN CHANDRA
KHANDURI:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) Whetherthe recentfire has destroyed
the forest land in Nagarahole National Park,
Mysore.

(b) Whether the union Government has
asked for a detailed report from the
Government of Karnataka.

(c) if so, the details theréof.
(d) whether in view of forest fires, the

Union Government propose to take over the
control of all National Parks in various States.
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(e) if so, the decision taken inthis regard,
and ,
(f) the steps taken to prevent such fires
in future?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRIRANGARAJAN
KUMARAMANGALAM): (a)to (f) Astatement

“Is laid on the Table of the House.

(a) Some parts of the Nagarahole
National Park, Karnataka, have been
damaged by a fire that took place inthe area
during the period from the 14th to 16th
March, 1992, :

(b) Yes Sir.

(c) It has been reported by the
Government of Karnataka that on the 13th
March, 1992, the body of one M.V Chinnappa,
bearing gun-shot wounds, was found inside
the Nagarahcle National Park. The relatives
of the deceased, assuming that he was shot
by Shri K.M. Chinnappa, the Park Range
Forest Officer, came to the Park in a mob of
200-300 persons on the 14th March, 1992.
The mob assulted the forest staff, damaged
the forast rest house, ransacked the office
and home of Shri Chinhappa, Range Forest
Officer, and burnt down a jeep and research
building and three wooden pergolas. It also
set fire to and completely damaged a
neighbouring range office. The mob then
went about setting fire to the forests in the
Park as well as in the adjoining Brahmagiri
Sanctuary. These fires were completely

controlled and put out by the 16th March, |

1992,
{d) No, Sir.
(e) Does not arise

(f) Central assistance is providedtothe
State Governments for creating awareness
among the local people about the need to
protect and conserve wildlife, and to take
other measures, including ecodevelopment

~of the surrounding villages, to create

VAISAKHA 8, 1914 (SAKA)
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conditions of harmonicus relationship
beilween ne public and the wildlife
management personns!, so that the
occurence of such unfortunate incidences
can be prevented.

SHRI V. SREENIVASA PRASAD: Sir,
the answer is vague and not correct. It hides
more than what it exposes.

Nagarahcle National Park is adjacent to
my constituency. | have gene there on the
spot to asses the situaticn persanally
Nagarahole National Park is said to be the
besttigersinhabitantintheworid andfamous
for its elephants. It is for the first time people
have set tire to the forest resulting in the
buming away of thousands of acres of lands
of precious forest. As a result of this, top scil
cover of the grass and bushes have been
totally burnt away. This means even today
animals are starving without food.

When allthese incidents happened, the
Govemmentof Indiawhichis more concemed
with protecting forest wealth did not even
send a team to study the actual situation.

Therefore, | would like to know fremthe
hon. Minister whether the Government
intendstosend anexpertteamtoassessthe
situation andtofind out the actualbackground
of this fire incident.

SHRI RANGARAJAN kUMARA-
MANGALAM: At the outset, | would like to
say that this was one of the very unfortunate
happenings that has taken place—The
background as stated in my answer is the
case where suspicion arose that one of the
officers of the Forest Department was
responsible according to the local populace,
for the murder of one Chinnappa. Because
of this situation and also because the
concerned officer was very strict with regard
to people doing acts which would harm the
National Park, there was a strong feeling and
a mob of about 200 to 300 people led by an
organisation normally called the Kodagu
Ekikaran Ranga attacked the Park. They
found the officer was not there at that time.
They assaulted eight forest staff burnt down
the jeep, tourist bungalow etc.
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Ourteamdid go there. They visited the
Park on 1st and 2nd of April itself. The local
coffee estate owners in fact, strongly
expressed their objections and strongly said,
they did not like the way in which RFO was
managing the National Park and not allowing
passages of traffic etc, through the Park.

What isimportant is that no real starving
had been resorted. Yes, there has been
some temporary shrinkage in the grazing
areasforthe herbivorous butno realstarving
has been reported at ali. The actual areas
seriously burntis very smalicomparedtothe
over-all park size and the fire has been
mostly a superficial ground fire. The exact
area which has been affected in terms of
significant damage to the fiora and fauna is
about8t0 10Sq. Km Youhavetolookatthe
whole size ofthe park, if you wantto see what
is the damags.

1 would like to inform the hon. Member
that the Government is definitely worried.
We have inspected, the area. We are taking
steps. We also have a programme of
ecodevelopment by whichthe local populace
get benefited and are made to understands
the importance of a national park and how,
protecting anationalpark, is critical to ecology
and national development.

SHRI V. SREENIVASA PRASAD: My
question was very specific, whether the
Government is sending any expert team to
study the actual background of the situation.

SHRI RANGARAJAN KUMARA-
MANGALAM: |did mention that the experts
of the Ministry have seen the area. In fact,
Additional IGF and the Joint Director, Wild
Life had visited Nagarahole Park on 1st and
2nd April, 1992.

SHRIV. SREENIVASA PRASAD: What
the Minister in the Ministry of Environment
now proposes to doto bring back Nagarahole
National park into the original splendour and
utility? ‘

SHRI RANGARAJAN KUMARA-
MANGALAM: | do not think the splendour
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and utility of the park are in any way being
really seriously damaged. As | have already
said this is one of the unfortunate incidents.
The only way that we can ensure that it does
happen again is to see that the general
atmosphereis good andthat the relationship
between the local populace and the forest
officials is one of understanding the necessity
for having these national parks and the fact
that they are the pride of our nation too.

SHRI BHUWAN CHANDRA
KHANDURI: In the reply, the hon. Minister
has indicated that there is trouble between
the people and the forest officials resulting in
such cases. | have to point out that there
have been frequent clashes and troubles
between those who guard forest and those
who depend for their living on these forests.
The paradox is that both sides have valid
justifications for their attitudes. Nagarahole
incident is not the first outcome of such
incidents nor the last one, because today
onlythere is news that fire is similarly raging
in Binsar forests of Kumaon hills.

| would like to know from the hon.
Minister whether the Government has
seriously applied its mind to eliminate these
problems at the macro-level and, therefors,
(a) by what date will the hon. Minister revise
the existing Forest Act 1980 to meet the
legitimate demands andrequirements ofthe
people living in or around the forests and
make the Forest Act user friendly; (b) what
exactly is the progress and development of
physical plantation of quick growing fuel and
fodder where it has been planted and what
has been the success rate. :

SHRI RANGARAJAN KUMARA-
MANGALAM: | must agree with the hon.
Member that this is not the first incidence of
conflict of people living around forests and
forest officials. People are having differences.
That is unavoidable because people who live
around the forests feel that some of these

_ restrictions are unpopular since they control

movement grazing, felling of trees etc., and
people have been living on these. Fromlong
- term point of view, the Government has a
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centrally - sponsored scheme called the eco
development scheme which was launched
inthe lastfinancialyear. Basically, the scheme
was meant forensuring thatthere is creation
of bio - mass fuewood, fodder, grass etc.
around the periphery of protected areas so
that the requirements of the local people in
terms of grazing grounds and also in terms
of firewood etc are met. The schems is
under implementation. | do not have at the
momentthe details of how successful itisbut
I shall give them to the hon. Member. | shall
obtain it and give it because the scheme has
beenthere only forthe last one year. We will
getallthe details and send the details to him.
We are sincarely ccrnicerned to ensure that
the forests become user -friendly in the
sense that the way of iife of the people living
around
competable with the conservaticn of wild life
and they do not resent that Nauona! Parks
- are coming up.

SHRI BHUWAN CHANDRA
KHANDURI: What about the modification of
the Forest Act 19807 Part (a) of the question
has not been replied. (Interruptions}

| Translation)

SHRI ARVIND NETAM: Mr. Speaker,
Sir, whenever a nationai Park was set up
attention was not paid towards the problems
of the people living in the surrounding areas.
Owing to this there is frequent row betwsen
the officers of the Forest Department and
people living in that area. Even today many
villages fallin national parks but no one pays
attention towards their problems. Through
you, | would like to know from the hon.
Minister whether be proposes to set up a
committee to ensure that the strained
relations between the officials of national
“park and Forest Department and the public
becomecordial. The Committee should study
the problems of the people and endevour to
amend the existing laws wherever required.

[English}
SHRI RANGARAJAN KUMARA-

MANGALAM: Therewouldbeno requirement
immediately to amend any legislation. But,
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definitely, Govermnment has looked in to this
matiet. That is the reason why the Eco
Development Scheme, a Centrally -
sponsored Scheme, has been created so
that the local populace, who stay in the
forests or around the Nationa! parks have
their traditional requirements are met by
means of altemative areas which are given
for bio -mass creation, fuel -wood, todder,
grass efc.

Environmental Clearance Policy

* 782 SHRIN. DENNIS: Wiilthe Minister
of ENVIRONMENT AND FORESTS be
pleased to state:

(a) whetherthe Govemment propose to
review the environmental clearance policy;

(b) whether it is proposed to give early
clearance to al' pending proposals foropening
of new projects / industrial units keeping a
balance between protection of environment
and development of the country; and

(c) if so, the details of new guidelines
proposed 1 be Issued to the Environmental
Appraisai Committees for early clearance of
pending projects?

THE MINISTER OF STATE FOR
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRIRANGARAJAN
KUMARAMANGALAM): (a) to (c) A
statement is laid on the Table of the House.

STATEMENT

Environmentalclearances are governed
by statutory directions in legislation, like the
Water (Prevention and Control of Pollution)
Act, 1974, Water (Prevention and control of
pullution) Cess Act 1977, Air (Prevention
and Control of Poliution) Act, 1981,
Environment (Protection, Act, 1986, and
Forest (Conservation) Act, 1980 as also the
executive instructions and policy statement
likethe Statement for Abatement of Pollution.,
Such clearances are being accorded based

on an assessment of impact of projects.
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The procedure foliowed for assessing.
and granting clearance 1o projects aims to
ensure that development takes place in
harmony with environmental imperatives.
The projects are assessed gnd decided within
a period of three months from the date of
receipt of requisite data. Projects are kept
pending only if such data and environmental
action plans are not fumished. Projecis
presently pending with this Ministry also fali
either under this category or have been
referred to it onty recently. As such, no new
guidelines arg considered necessary.

SHRI N. DENNIS: Sir, envircnmental
protection and deveiopmental activities are
important naticnalprogrammes. There would
te balance and harmony between the two.
The hon. Minister has stated that the
environmental clearance is guided by the
legislations mentioned in the answer. Thers
is long delay caused in certain cases. May
| know {rom the hon. Minister whether a
comprehensive basis crlegistaticn would be
adopted for speedy ciearance of
environmental matters? Also, may | know
whether any Commitlee is constituted for
speedy disposalof environmentalclearance?

SHRI RANGARAJAN KUMARA-
MANGALAM: Firstly, | would like to bring to
the hon. Members notice, through you, Sir,
that there are no real delays in the matter of
giving clearance. In the Govemment we are
very clearthat f all the requirements are met
in terms of information asked in the
application, within three months, we shall
givethe environmental clearance. There are
two portions - one of course, is the
environmental aspect and the other is the
forestry aspect and in the case of both the
aspects, we are simultaneously giving
clearance so thatthere is no delay. There is
a single window method which we have
adopted. Alsothere arefresh guidelines now
being issued whereby we are doing
decentralisation and giving more powers to
the Regional Chief Conservators and the
State Governments so that there is no delay
ingiving clearanceto forest diversion cases.

SHRIN. DENNIS: May Iknow fromthe
hon. Minister whether there is any

APRIL 28, 1992

Cral Answers 24

programme to arouse pubiic awareness and
participation to control and prevent
snvironmental damage?

. There is another important matter. |
would like to know whether any common
strategy would be adoptedky indiaandother
developing countries inthe Gicoal Conference
on environment that wouid =8 held in June
1392 at Rio de Janeiro in Brazil.

SHR!I RANGARAJAN KUMARA-
MANGALAM: There are varcus schemes
which we have got for pcoularising and
making the pecpis genarally familiar of the
necessity for environmenta! improvement.
One of them, | had mentiones in the earlier
answars is which is called £co Davelopment
Scheme wherein the loccai populace
participates actively to derive vensfits offuel
{odder, pastues, water eic., being made
availablefromareas around {iational Parks,
Reserve Forests, sanctuarigs, etc.

With regard to the Rio Conference and
a common effort, some cf the countries are
at the moment meeting in Kuala Lumpur.
The hon. Minister for Envircnment and
Forestsis also there and thatis why heis not
presentatthe momenttoanswer thequestion.
Attempt is being made that ths developing
countries should have a common approach
in this regard.

SHRIRUPCHAND PAL:Sir, the country
is spending crores of nipees c¢n the Ganga
Action Plan. But in respcnse to petition in
public interest, the Supreme Caurt ordered
on 10th December and direc'sd the effluent
dischargingindustriestoimplement pollution
cortrol standards by 31st December 1991

MR. SPEAKER: Does it arise out of this
question?

SHRI RUPCHAND PAL: Yes, | am
asking the question now. lwould like to know
fromthe hon. Minister whether itis afact that
the Environment Ministry through its
notification dated the 12th Feb. sought to
permit more than 1500 and odd industries
located along the Ganga up to two years
beyondthe deadline, that is, 31st December
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1991. That was done against the strong
opposition ,made by the Central Poliution
Control Board. If so what are the reascns for
suchanotification issued by the Environment
Ministry against the Government's stand
already declared?

SHRI RANGARAJAN KUMARA-
MANGALAM : Firstly, | would like to clarify
that the Gezette Notification deals with
environmental impact assessment and
clearance of developmentprojects asawhole
nationally and not with those specific
industries. Secondly, | would like to clarity
that with regard to these 1500 industries, we
* have already filed an Affidavit in the court
categorically saying that our Gazette
Notification does not affect, will not and
cannot atfect the orders of the Supreme
Court in the instances of those cases.

SHRI A. CHARLES: Sir, the answer of
the hon. Minister that there is nc delay for
clearing the projects is not factually correct.
InKerala, thereis acute powercrisis. Forthe
last 15 years, none of the hydel projects has
been cleared andthey are all pending. When
the much -talked -about Silent Valley Project
had to be given up, the then Prime Minister
Shrimati Indira Gandhi promised to give
Kerala the Karappara and Pooyamkutty
projects. But they are pending for years
together. | am sorry to point out that no
scientific study has yet been made to
understand whether there is any
environmental problem. May | know from
the hon. Minister whether study willbe made
In respect of thetwo projects in atime -bound
manner and these two projects promised by
Shrimati Indira Gandhi be givento Kerala so
that the power crisis may at least be met to
some extent?

SHRI RANGARAJAN KUMARA-
MAGALAM: Let me clarify right atthe outset
that there is no question of any inordinate
delay atall. Infact, out of the 1728 proposals
submitted sofaronly 74 proposals are pending
at the moment.

SHRI A. CHARLES: | am specific on
the two projects orily.

MR.SPEAKER: Shri Charles is from
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general to specific and specific to general

SHRI RANGARAJAN KUMARA-
MANGALAM : He started with the general
and | have answered.it. Let me come to the
specific. (Interruptions)

SHRI A. CHARLES: These projects
have been pending for the last 14 years.

MR. SPEAKER: Do you expect him to
have all the information at his disposal?

SHRI RANGARAJAN KUMARA-
MANGALAM: Sir, the Pooyamkutty project
was rejected because of severe forest
degradation implication. That was studied in
detail andthen rejected for specific reasons.
In fact, the other project was also rejected
and is not pending. Sir, environmental
clearance and forest clearance is not done
lightly. We have Committees of experts go
into all the proposals on the basis of the
information collected. Experts from various
agencies as well as experts in the fields of
Forestry and Environment sit down together
to evaluate the proposals and give their
recommendations. And it is only on their
recommendations that these two projects
were rejected, essentially because the
Ministry concluded that would really affect
adversely the local forest and also result in
environmental degradation.

[Translation)

PROF. PREM DHUMAL: Mr. Speaker,
Sir, the last line of the statement of the hon.
Minister is “as such no new guidelines are
considered necessary”. Where as just now
in reply to a supplementary he has said that
a single window method has been adopted
and“Freshguidelines are being issued”. The
two statements are contracictory. | would
like to know whetheritis afact thatameeting
of State Energy Ministers was convened in
which mostof the Chief Ministers participated
and they complained that many matters
were pending in the Enviranment Ministry.
The Prime Minister on that occasicn had to
saythatthe pending matters wouldbecleared
within a specific time pericd. lwould also like
to know whether the State Government'’s
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demand that they be given right to grant
clearance to some matters would be fulfilled,
to enable them to expedite these matters
related to environment and forestry.

MR. SPEAKER: He has already replied
to this part of the question.

SHRI RANGARAJAN KUMARA-
MANGALAM: | would like to clarify firstly
that the guidelines which | have spoken
about in my answer are with regard to
environment. The guidelines which we are
thinking of revising relate to the Forest
(Conservation) Act. This is only an
improvement rather than a fresh guideline.
We are trying to decentralise a bit so that
there is quicker disposal of some of these
applications which are smalland whichreally
should be disposed off at the local level.

Sir, with regardto the issue of the Power
Ministers’ Conference, what the hon.
Members has said is quite appropriate inthe
sense that it is true that the hon. Prime
Minister did assure the Power Minister that
he himself wouldtake areview sothatifthere
Is any delay on our part he would see that
action is completed.

Assistance from International
Organisations for Controlling Pollution

783 SHRI MOHAN SINGH: Will the
Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether the Union Government
have received any assistance from the
International Organisations for controlling
poliution during the last year;

(b) if so, the details of the scheme being
undertaken for controlling pollution with the
said assistance, State -wise; and

(c) the amount of assistance likely to be
received therefor during the current year?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
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AND THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE, AND
COMPANY AFFAIRS (SHRI RANGARAJAN
KUMARAMANGALAM): (a) to {c) A
statement is laid on the Table of the House.

STATEMENT

(a) to (c). The Government of India has
entered into an agreement with the World
Bank for Industrial Pollution Controlin Juiy,
1991. The activities under the projects have
commended in November, 1991. The
agreement includes a line of credit of US$
155.6 million over the period upto 31.3.1997
and counter - part funds of about US$ 136
million to be provided by Government of
India, State Governments, Individual Units
availing of loans anc IDBI and ICICI, the
Development Finance Institutions (DFls)
involved in the project.

The details of the schemes being
undertaken are as below:-

(i) Strengthening of institutions, namely
the Central and the State Pollution Control
Boards (SPCBs) involvedinthe enforcement
of pollution control regulations. Theseinclude
the heavily industrialised States of the
country, viz., Gujarat, Maharashtra, Tamil
Nadu and Uttar Pradesh.

(ii) To get individual industrial units

~ to install appropriate poliution control

devices.

(iii) To assist the establishment of
Common Effluent Treatement Plants
(CETPs) forthe combined treatment of
effluents from clusters of small scale units.

(v) To introduce new technologies
which would be clean and have a minimum
generation of wastes and

recycling of wastes that would accrue.

(v) To support training of technical
staff and of the concemed financial
instnutiqns.

Assistance from the World Bank to a
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total of SDR 25 million, equivalent to
approximately Rs. 86 crore is also available
for poliution control works taken up by the
Ganga Projects Directorate. The works tobe

' taken up under this project include sewage

treatment plants at Hardwar, Kanpur and
Allahabad in Uttar Pradesh, and pumping
stations at various locations in West Bengal.
Under this programme, which was initiated in
1987, an expenditure of Rs. 13.76 crores
has been incurmed till 31 .3 . 1992. The
projected expenditure for the year 1992 -93
is Rs. 13 crores.

[Transkition]

SHRI MOHAN SINGH: Mr. Speaker,
Sir, the hon. Minister has notgivenacomplete
answerto myquestion. Thadaskedinpart(c)
of the question about the schemes onwhich
World Bank would spend US$ 155.6 million.
The impression from the reply is that the
entire fund would be spent on Ganga
Poliution Control. | would categorically like to
know the other schemes, besides, Ganga
Pollution Control on which the Government
propose to spend such a huge amount of

" assistance from the Worid Bank during the

next five years for instance, Yamuna Pollution
Control, afforestation schemes and other
such schemes. .

[English}

SHR!I RANGARAJAN KUMARA-
MANGALAM: Sir, | think the hon. Member
would not misunderstand me when I say that
the himself had to read this question very
carefully. He has specifically asked whether
the Union Government have received any
assistance from the International
Organisations for controlling pollution during
the lastyear. | have repliedto that specifically.
And | have also said in the statement that it
Is not for Ganga at all. We have said that
this line of credit of US$ 155.6 million is upto
31 .3. 1997. It is meant for - | have given
clearly in six sub headings - strengthening of
institutions, individual industrial units being

financed for installing appropriate poliution *

control devices, establishment of Common
Effluent Treatment Plants, for introduction of
new techhologies and to support training of
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staff etc. This has nothing to do-with the
Ganga Project. Ganga Projects is an
additional one, where | have said, a sum of
SDR 25 million, equivalent to approximately
Rs 86 crores is also available for pollution
control works taken up by the Ganga Project
Directorate. This is an additional one and
this Is for his clarification.

[ Translation)

SHRI MOHAN SINGH: Mr. Speaker,
Sir, according to the reply the Government
will give this amount to the private industrial
units to install pollution control devices or to
assistthe establishment of common effluent
treatment plants to a cluster of small scale
units. | would like to know from the hon. -
Minister about the criteria and conditions on
the basis of which the assistance would be
giventothe individual industrial units and for
setting up the common Effluent treatment
plants? | weuld also like to know about the
measures proposed to be takefi by the
Government to repay this amount to the
World Bank. The hon. Minister may Kindly
give us information in this regard.

[English)
SHRI RANGARAJAN KUMARA-

' MANGALAM: Sir, the private units would be

given loans from the financial institutions
either IDBI or ICICI. In fact, both these
Institutions have been ear marked S0 million
dollars, each for these. What they would do
is that, that would sub-lend to big industrial
units at concessional rates. The sub-loans
would have a repayment term not exceeding
15 years, inclusive of upto four years of
grace. Thefinancialinstitutions andindividual
enterprises seeking the loan would also
have to provide counter -part funds. That is
the method which has been decided for the
purposes of individual industrial units qetting
the assistance.

SHRI SRIBALLAV PANIGRAHLI: As is
ourexperience, whereverthere Is anindustrial
unit - of course, major units - some sort of
pollution is cause by it. May | know whether
the Government has identified-the areas
where this is very very serious? Pollution has
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assumed a very serious proportion or
alarming proportion. So, such areas should
get top priority to get funded from extemal
assistance that we are getting under this
scheme. It appears that there is some
variance with reply given by the hon. Minister
for Environment. While replying to a debate
on a Bill concerning this Ministry, he has
certified that there are seven areas, critical
areas, including one at Talcherin Orissa and
that top -most priority will be given to these
areas underthis Project, to control pollution..
May | know whether these seven areas will
be given top priority under this external
assistance scheme?

SHRI RANGARAJAN KUMARA-
. MANGALAM: The specific sectors identified
for receiving loans in an non -exclusive
manner are sugar industrial units, pulp and
paper units, leather and tannery units, dye
anddye intermediate, pharmaceuticals, petro
-chemicals, tettiliser and pesticides.

SHRI SRIBALLAY PANIGRAHI: 1 am
asking about certain areas which are very
acute.

SHRI RANGARAJAN KUMARA-
MANGALAM: Can | come to the answer?
Would you permit me to give the answer? |
am coming to it.

These are specific sectors which have
been identified. Among the sectors, it is a
fact that certain areas are being identified
andare in the process of identification where
we are aware that there is a lot of poliution,
according to our reports and we are giving
them special assistance on priority basis.

SHRIMATI MALINIBHATTACHARAYA:
Mr. Speaker, Sir, through you, | would like to

askthe hon. Ministeronething. Intheanswer,

where details of this scheme underthe World
Bank Project have been given, it has been
said that,

“(iv) Tointroduce newtechnologies
which would be clean and have a
minimumgeneration of wastes,,...."

This is very important because one of
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thelong - stanuing demands ofthe developing
countries has been the transfer of pollution
freetechnologies sothatthey can substitute
pollution -creating technologies. This is one
of the issues that are going to be discussed
at the Earth Summit. So | would like to know
from the hon. Mipister whether under this
scheme already some such technology
transfer has been made.

lf so, in what area? Is any such
technology now being worked out in out
country?

SHRI RANGARAJAN KUMARA-
MANGALAM: Sir, with regard to the specific
question, Ido nothave the informationatmy
disposal. | will get it and send it to the
honorable Member.

ltistruethattheissue of newtechnology
and environmental non -degrading
technology with modern technologyis coming
in so that there is minimum generation of
waste and recycling of waste-that-would
accrue. It is very much there.

| would also like to inform the hon.
Member that a total of four million is now
available as a grant under this component
and bringing in new technology for
demonstration projects. Now that is the
amount that is available. Exactly how many
units have been given this money, | do not
have the details. | will definitely send it to the
hon Member.

SHRIJASWANT SINGH: Mr. Speaker,
Sir, | recognise that the hon. Minister is only
incidentally handling this responsibility. But
mindful of that and in the context of this
question of grants for assistance from
intemational organisations for controlling
poliution, is it not correctthatthe Ministry has
surrendered fromextemnally - aided schemes
before the end of March this year something
like 650 lakhs?

It is also not further correct that they
have surrendered something like” Rs—300
lakhs specially alloted for promotions of
common effluent treatment plants?

Is it not correct that you have actually
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surrendered as part of externally -aided
scheme, Rs. 800 lakh for pollution control
projects? | would not go into the full details of
whatthey have surrendered. But something
like Rs. 40 crore gas been surrendered by
this Ministry.

Therefore, would like to know fromthe
hon. Ministerthat having surrendered Rs. 40
crore, how can they make an assertion that
so far as external -aided schemes are
concerned, they are in a happy position or
evenelementary tems like effluenttreatment
plants or poliution control projects, etc., are
being well handled?

SHRI RANGARAJAN KUMARA-
MANGALAM: Sir, with regardto the question
itselt, itis limited. it says about having received
assistance during the last year. | have
categorically said that this scheme itself
commenced anly in November, 1991 and it
is upto 31. 3. 1997. No moneys have been
retumed under this scheme at all.

If he Is talking of the earlier years, | do
not have the information..

SHRI JASWANT SINGH: Current year.

SHRI RANGARAJAN KUMARA-
MANGALAM: The question does not arise
regarding current year.

SHRI JASWANT SINGH: The money
that has been surrendered has been
surrendered in the month of March, 1992.

SHRI RANGARAJAN KUMARA-
MANGALAM: 1 repeat very carefully that
under this scheme there is no question.

SHRIJASWANT SINGH: You ascertain
the facts.

SHRI RANGARAJAN KUMARA-
MANGALAM: | would. If he is talking of
general external assistance, | do not have
the details with me.

But with regard to this scheme of line of
credit which we have entered into with the
World Bank, itis for a period up1031.3.1997.
It started in November, 1991. There is no
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question of surrendering when the scheme
is available.

SHRIJASWANT SINGH: May | cite the
document through which the Ministry has
actually surrendered this? It is dated 27th
March and its number is G- 20011/(21) /91 -
B& A. They have surrendered the money.

SHRI RANGARAJAN KUMARA-
MANGALAM: As | mentioned, this is not for
the year 1991-92. | am not going into the
technicalities. As | said, | do not have the
details of the earlier year, 1991-92. | was
specific. | said the scheme sanctioned. The
question is limited. It says last year and it
means last year. The scheme sanctioned in
November, 1991 has aperiodupto31.3.1997.
Sir, 1 do understood that for sanction in the
earlier year 1990-91, some amounts have
been surrendered. But they have not been
retumed to the . World Bank. | have been
very Specific. | said last year and | said it
twice over. | saidthat | amvery specific. it you
want the earlier details, | will definitely get
back to you. Ido not have the information of
the earlier period now.

Centres of Advanced Study

784. SHRI BHOGENDRA JHA: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the manner in which the idea of
national centreisimplementedinthecentres
of advanced Study (CAS),

(b) the criteria fixed for a CAS and
COSIST to qualifying for University Grants
Commission funding;

(c) the method of evaluation adoptedtor
relating the teaching and research output of
CAS

(d) the number of CAS closed
prematurely during the last three years
alongwith the reasons therefor;

(e)the numberof CAS whichconsidered
research work based on co- joint work
equivalent to independent ph. D. theses;
and
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(f) the criteria adopted by UGC in
awarding post doctoral rearseach work to
such theses?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMEWNT (SHRI
ARJUN SINGH): (a) too (f). A statement is
laid on the Table of the House.

STATEMENT
(a)Accordingto theinformation furnished
by UGC, the Commission has notset upany
National Centre in the Centres of Advanced
Study (CAS).

(b)  University Departments are
selected for assistance under Centres of
Advanced Study (CAS) and Committee on
Strengthening of Infrastructure in Science
and Technology {COSIST) Schemes onthe
basis of excelience in teaching andresearch
attained by them and on the advice of Expert
Committees.

{c) The performance of the Departments
selected for funding underthe CAS Scheme
is monitored through local Advisory
Committees constituted foreach Department
and the performance reviewed after
completion on five years by the UGC withthe
help of Expert Committees

(d) No CAShasbeen closed prematurely
during the last three  years. Recently
assistance to CAS in Geology at Punjab
University has been suspended pending an
enquiry by the university on adispute relating
to the research work on Himalayan fossils.

(e) The determination of equivalence of
co joint work as independent Ph.D. theses is
determined by the respective University.
The UGC has not laid down criteria in this

" behalf. L

(f) Selection of scholars for post doctoral
research under the Scheme of Research
Associateship Is made on the basis of
independent research work done by a scholar
after obtaining Ph.D. Degree.

SHRI BHOGENDRA JHA: Sir, the co
joint work at the Ph.D. stage may be the
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contribution of the candidates varying from
onetoten or even 20 percent or something
like that. And the rest might be done by the

supervisors. In such a situation, it is quite .

naturalas saidin the *"part of the statement,
thatthe selection of scholars forpost doctoral

research under the Scheme of Research

Associate ship is made on the.- basis of
independent research work done by scholar
after obtaining Ph.D. Degree. So far so
good. Now, will also the hon. Minister explain
whather the co joint scholars will be entitled
for the post- doctoral research work and
entry “e” of statement says:

“The determination of equivalence
of co joint work as independent Ph.
D. theses is determined by the

respective University.”

This will be disastrous. There is such a
big gap. What we see is that the UGC has not
laid down any criteria on this behalf. So,

there is a calamity. The candidates who are

almot bogus are equal to candidates who
have contributed entirely andthereis anarchy

in our academic work. If the UGC had not

done it, is it now going to lay down some
criteria demarcating the co joint work and
independet work at the Ph.D. stage?

SHRI ARJUN SINGH: Sir, lam in entire
agreement with the hon. Member's concern
on this account. The standard and the
academic requirement must be very strictly

enforced. | have stated on the basis of the -

situationexisting as ontoday. Buthis request
anddesire, that the UGC must make astand
on this, is fully justified. The UGC will be
requested to make up its own standards and
guidelines so that this anomaly does not
exist.

SHRI BHOGENDRA JHA: | thank the
Minister for this. But the taste of the pudding
is in the eating. So, Sir, { want to know from
the hon. Minister about the candidates who
have any Co joint research paper based on
their Ph. D. theses submitted during the last
three years in advanced mathematics in the
Punjab University. Punjab University has
been a prestigious centre for advanced
mathematics. Will the hon. Minister let the
House and the country know about this as
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also the number students, amongst them,
who have succeeded inthe nationalentrance
test for lecturers and UGC fellowships.

Therae is a limitation of 12 /1/2 per cent
in the viva voce laid down by the UPSC. Will
the UGC also lay down this limit of 12 1/2 per
centfor viva voce for lecturers, etc. because
in viva voce, anything they like cab be done.
Will he do this as far as second part of my
question is concerned? And will the hon.
Minister give a concrete reply with regard to
the first part of my question?

SHR! ARJUN SINGH: Sir, Ido not have
the details ofthose who have appearedinthe
Punjab University and about those who got
this qualification. 1 can certainly get the
information and supplyittothe hon. Member.
As I have already said, there is a slight grey
areainthis matter aboutthe UGC guidelines.
Iwillbe requesting the Chairman of the UGC
that if any confusion or any grey area exists,
there he should see, for furthering and
protecting the academic status, that certain
clear guidelines shouid laid down.

SHRIRAGHUNANDANLAL BHATIA: |
would like to know fromthe Minister whether
the Government has identified any area or
probldms which can be taken by the Centre
of Advanced Studiesthrough universities, so
that it can go into those areas and assist in
the matter.

Secondly, | would like to know whether
assistance to CAS in geology atthe Punjab
Agricultural University has been stopped.
what are the reasons for stopping the
assistance to the university?

SHRI ARJUN SINGH: So far as the
second question of the hon. Minister is
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concerned, the answer is in the statement
itsct. The assistance to CAS ingeology at
the Punjab University has been suspended
pending an inquiry by the university on a
dispute relating to the research work on
Himalayan fossils.

Sofarasthe hon. Member'sfirst question
is concerned, the CAS is given to the
universities afterareview is made andonthe
basis of the recommendations of the
committee. Normally, the recommendations
are accepted.

WRITTEN ANSWERS TO QUESTIONS
[Transiation)
Electrification of Railway Lines

785. DR.LAL BAHADUR RAWAL:

SHRI VILAS MUTTEMWAR:

Will the Minister of RAILWAYS be
pleased to state:

(a) the length of railway lines electrified
so far zone-wise and gauge-wise;

(b) the arrangement made by the
Government for continuous availability of
electricity for running electric trains; and

(c) the total number of electric
locomotives required by the Railways and
the number of likely to be available bytheenc
of 1992-937

THE MINISTER OF RAILWAYS (SHR.
C.K. JAFFER SHARIEF): (a)

Railway

Route Kilometers electrified as on 31.3.92

Broad Gauge Metre Gauge
Central 2584 -
Eastern 1253
Northert 899 -
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Railway Route Kilometers electrified as on 31.3.92
Broad Gauge Metre Gauge

North Eastern - -
Northeast Frontier - .
Somhérn 787 168
South Central 1125 -
South Eastern 2228 R
Western 1765 -

10641 168

(b) As per the priority list of consumers
fixed by the Ministry of Energy (Deptt). of
Power), the requirement of powerfor electric
traction has besn classified in Group-I.
Highest priority is given by the State Electricity
Boardfor ensuring continuous availability of
electricity for running trains.

(c) Requirement of electric locomotives
during 1992-83 has been assessed as 148
against which the likely availability from
Chittaranjan Locomotive Works and Bharat
Heavy Electricals Ltd., is 125.

[English]
Sterilisation Operations
*786. SHRIMATI KRISHNENDRA
KAUR (DEEPAJ):
SHRIMATI BHAVNA
CHIKHALIA:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) the number of laparoscopic
sterilisation operations performed under the

National Family Welfare Programme during
1991-92;

(b)whether any deaths havetakenplace
as a result thereof;

(c) if so, the number of deaths reported
during each of the last three years;

(d) the action taken to train teams for
these operations; and

(e)the details of the guidelines issuedto
States/Union Territories to eliminate the
chances of deaths caused by this technique
of sterilisation?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L.FOTEDAR):
(a) and (e). As perinformation received from
the States andthe Union Territories, 2,79,038
laparoscoplc sterilisation operation were
performed during 1991-92 upto the 30th
September, 1991. The complets report for
the entire year in respect of all States and
Union Territories is awaited from them.

As per the reports so far received from '
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the States and the Union Territories, deaths
due to laparoscopic sterilisation operations
during the last three years were as follows:-

Year No. of deaths

1989-50 36

1 990-51 42

1991-92 18
(upto December 1991)

Twenty Central Laparoscopic Training
Centres have been opened at ‘A’ type
(teaching) pcst partum centres in different
parts of the country. Besides four regional
centres of excellence at Calcutta, Bombay,
Madras anc Delhihave also been established
forimpartingtraining toimprove the quality of
sterilisation. Twelve more centres of
excellence are being established in different
pants of the courtry for this purpese.

In order to improve the quality of
laparoscopic  sterilisations, avoid
complications and eliminate chances of
deaths, detailedguidelines have been issued
1o the State Governments/Union Territories
Administration. These guidelines, inter-alia,
include (i) performance of operation by fully
trained doctors (i) proper selection of patients
(i) performance of operations under local
anaesthesia in the presence of a trained
anaesthetist {iv) provision of proper follow-
up services (v) limiting the number of cases
perteamin acamp, perday, toonly30 atthe
primary health centre level and 10C at the
taluk/district level hospital {vi) proper
sterilisation cf the laparoscopic equipment.

Nuclear Fuel Complex
*787. SHRI K.V. THANGKABALU: Will
the Ministerof ENVIRONMENT & FORESTS
be pleased to state:

(a) whether the proposed expansion of
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o
the Nuclear Fuel Complex at Hyderabad is
likely to cause environment; problems in the
city;

(b} whether there is any agitaticn from
envircnmentalists against expansion of the
said Complex, and

(¢, it se, the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS: {SHRIRANGARAJAN
KUMARAMANGALAM): (a) The proposed
expansion activities at Nuclear Fuel Complex,
Hyderabad have been examined in detail
and environmental safe-guards stipulated
while according clearance, so as to obviate
any environmental prcblems.

(b) There is 0 agitaticn reported.
(c) Does not arise.
Repair of Railway Bridges

*788. SHRIG.M.C.BALAYOGI!: Willthe
Minister of RAILWAYS be pleased to state:

(2) the number cf old Railway bridges
identified for repair/renovation, zone-wise,
and

(b) the funds allocated for this purpose?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) Zone wise
number of railway bridges identified and
programmed for rehabilitation and rebuilding
Is as follows:-

Central 72

Eastern 96 _
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Northern 16
North Eastern 13
Northeast Frontier 46
Southern 48
South Central 95
South Eastern 27
Western 36

(b) Funds allocated for 1992-93 are Rs.
73.2 crores.

Brain Draln

*789. SHR! MOHAMMAD ALI
ASHARAF FATML
SHRI NITISH KUMAR:

Will the Minister of HUMAN
RESOURCES DEVELOPMENT be pleased
1o state:

(a) the percentage of fund allocated to
lITs out of the total allocated budget for
education during 1992-93;

(b) the percentage of students from liTs
who migrated to other countries during the
last three years;

(c) the average expenditure incurred on
each student of lITs during that period;

(d) whetherthe Govemment propose to
lay down certain conditions to compel IIT
graduates 1o serve the country for some
minimum period to avoid brain; and

(e) the other steps taken by the
Govemmentto discourage/checkthe exodus
of technical experts from the country?

THE MINISTER OF HUMAN
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RESOURCE DEVELOPMENT (SHRI
ARJUNSINGH): (a) The percentage of funds
allocated to lTs out of the total allocated
budgetforeducationduring 1992-93is about
7.

(b) As per the report of the IIT Review
Committee of 1986, about 20% iiT graduates
go abroad.

~ (c)The average expenditure perstudent
peryear as estimated by [IT Directors forthe
year 1989-90 for the undergraduate level is
about Rs. 52,000/, for postgraduate ievel
about Rs. 77,000/~ and for Ph.D about Rs.
98,000/-

(d) No such proposal is under
Government's consideration at present.

(e) A number of steps have been taken
by the Government to attract the Indian
scientists and technologists who are settled
abroad. These steps include temporary
placement of scientists and technologists
under the scheme of Scientists ‘Pool, ceratain
of supernumerary posts, facilities to import
equipment by scientists and technologists
returning from abroad, delegation of
enhancedadministrative andfinancial powers
toscientificinstitutions, the scheme oftransfer
of know-how through expatriate nationals,
elc.

Return Reservation Facllity

*790. SHRIDHARMANNAMONDAYYA
SADUL: Will the Minister of RAILWAYS be
pleased to state:

(a) the names of stations/cities where
the facility for securing return reservations is
available at present; and

(b) the programmes drawn up for
providing such facliity in more cities during
1992-93?
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THE MINISTRY OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) The facility for
securing return journey reservation is
available at all the stations, except halt and
flag stations, through various means of
communication. Under computerised
passenger reservation system, this facility is
available at 31 computerised stations and 53
stations equipped with automax system.
Besides, some stations have been provided
with retum jouney quotas and their names
are given in the attached statement.

(b) During 1992-93, this facility is planned
to be extended through computerisation of
reservation at 18 more stations and linking of
Secunderabad to the computer systems at
Calcutta, Delhi, Bombay and Madras.

STATEMENT

Name of the Stations having Return
Joumey Quota

Adra
Agra Cantt.
Agra Fort

Ahmedabad

Ajmer

Allahabad
Amvravati
Amritsar
Asansol
Bangalore

Barkakana
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Barmer
Belapur
Beigaum
Bhagalpur
Bhavnagar
Bhimavaram

Bhopal

" Bidar

Bijapur

Bilaspur
Bokaro
Bombay Central
Bombay V.T.
Calcutta

Calicut
Cannanore
Changannachery
Chengannur
Chhapra
Coonoor
Cuttack
Danapur
Davenéere

Dehradun

46
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Delhi
Dhanbad
Dharwad
Dhule
Drug
Durgapur
Emakulam
Erode
Gandhidham
Gaya
Gorakhpur
Gudur
Gulbarga
Guwahati
Gwalior
Hapa
Hubli
Indore
Jabalpur
Jaipur
Jammu Tawi
Jamnagar
Jharsuguaa

Jodhpur
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Kakinanda
Kakinada Town
Kalka
Kanpur
Kathgodam
Karikkudi
Karur
Katihar
Khambalia
Kothapur
Kottayam
Lonavia
Lucknow
Lucknow JN
Ludhiana
Madras
Maida Town
Mangalore
Mirgj
Mughalsarai
Muzaffarpur
Mysore
Nagapattinam

Nagpur
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Nanded
Narsapur
Nasik Cbo
Nasik Road
Nellore
Nizamabad
Palghiat
Patna

Pune

Puri

Quilon
Raipur
Rajahmundry
Rajapalayam
Rajkot
Rameshwaram
Ranchi
Raniganj
Ratlam
Rourkela
Sagar

Salem
Secunderabad

Senkottai

VAISAKHA 8, 1914 (SAKA) - Written Answers

Shegaon
Silchar
Siliguri Cbo
Sivakasi
Solapur
Surat
Surendra Nagar
Tata Nagar
Tiruchchirappalli
Trichur
Tirunelveli
Tirupati
Tiruvalla
Trivandrum
Tuticorin
Udagamandalam
Udaipur
Ujjain
Vadodra
Varanasi
Vasco-Da-Gama
Vijayawada
Virudhunagar

Vishakapatnam

50
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Length of Raliway Linés

*791. SHRI PRAKASH V. PATIL: Will
the Minister of RAILWAYS be pleased to
state:

(a)thelength of the broad-gauge, metre-
guage and narrow-guage railway lines in the

country, State-wise; and

(b) the length of railway lines per 100
square kilometer area in each State?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) and (b). A
statement is attached.



54

APRIL 28, 1992 Written Answers

Written Answers

53

€62 - [ 1443 v8'698 e[esay Y
09'} Svr'gri 86522 22’999 exejeuley o1
€00 - - 62'2L Jlwysey) g nwepr ‘6
80 sevve - ocee ysepeid jeyoewiy ]
6t 8E't 18219 8538 eueliey L
0,2 16026 0}'659¢ LE0LLL rese(no 9
1 4% - 90'6L - e0H ‘S
SO't S1'69 2571891 20°8GS€E reyg R4
4% - 2y o0ee 17992 wessy €
€000 - 92’} - ysapeld .m_.,_owc:‘i c
€8} ¥6'9€ e7au: 14t £6°€0SE Usepeld eiypuy b
(swy -
BOIY 0))8WO|1Y -« 9INoY) ('swy{ sinoy) ('swyy 8inoy)
aienbs ppi tod  abnen ebneer) ebneo Awoyue] ‘ON
S8,BWOlMeIN0H®  MOoLBN ellepy peoig uoyuny/elels s

—48pUN SB SI J661 €0 LE UO SE ‘818)S Yore Ul eele Jo enswoyy arenbs goi 1ed yibue) einoi jejo}
SIA-B-SIA A1UN02 8y} Ul seul ebnes moueN pue ebnes aneyy ‘abneo peo.g jo yibusl einol esim-Alojuie] uojuryesim-elels eyl “(q) pue (g)

ANIN3LVLS



56

Written Answers Written Answers

55

VAISAKHA 8, 1914 (SAKA)

gvo - Ly - einduj €2
€v'e - ¥1°6.82 96'cell NpeN jiweyl ‘¢¢
- - - - WIS I
0L’} 16°98 25°S0SY FX A2 %At ueyisefey 02
62y €611 £2'861 58'686} gelung (1
62’} €o'erl - 658581 BssuQ R
900 - SE'6 - puejeben LY
2000 - 05’} - welcziyy 91
- - - - eAejeybep Gl
9000 - se'l - indivepy b4
LY G0°0014 99666 68°0V€EE eljyseieyep ‘et
el vy'8v6 98°L6¥ £8'eery ysepeid eAuypep el
('swy

Bely eljowcyy  8noy) ("swyf anoy) ("swy enoy)

asenbs gt 1ed  ebnen obneen abnen Aioyuey ‘ON
S8/WOlY 8INOH@  MOLEN ellopy peoig voluny/elels IS




58

APRIL 28, 1992 Written Answers

Written Answers

57

“BIpU| JO JuewWwuienoy) ‘Buiiseapeolq g uolewioju|
jo Aisiuipy ‘uoisiaiq uoneoliand Aq Ino 1y6noiq 066 | BIPUJ, Ul UBAID SE BeJe PUB |661°E0° L€ UO Se 8BeljeLwuIo|) 8inol Bunel Aq peinduwio? seinti4 @

16 - Lize - Kiieyoipuod L
- - - - deempeysye ‘9
ce'L - 602 v.ovi yieq ‘S
- - - - nig g ueweq R4
- - - - lleAeH JebeN g eipeq ‘e
59'6 - - 0041 ylebipueyn 2
_ - - - spuejs|
JEQODIN pUR UBWEpUY )
SeoYII8 ] UoIuN
09°¢SE L1°¢SE LeLLY 9862 jebuag 1sem §14
€0'e 8¢'¢ SE0LLe LE'ELECY ysepeid ieyn ve
("swy
veuy aljewofiy anoy) ('swy{ einoy) ('swiy 61noyy)
asenbs ot 1ed  ebneyn abneeyn abnen Aioyue | ‘ON
* SallBWoj OINOH@  MOLEN CYE peoig uoluny/eiels 1S




59 Written Answers
[ Translation)

Il Effects of ColourT.V. and Computers

*792. DR. P.R. GANGWAR: Wil the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether watching coiour television
for a long time or working frequently on
computer are prone to various diseases
affecting heart, blood pressure anceye sight,

(b) if so, the details thereof, and

(c) the measures taken by the
Government in this regard so as ic minimise
such adverse effects?

THE MINISTER COF HEALTH ANC
FAMILY WELFARE (SHRIM.L. FOTEDARY
(a) to (c).Diseases affecung hart ana blood
pressure are not aitributabie 1¢ pioicnged
watching of colour television ¢r working on
computers for a long time. as pe: availabie
litrature. However. coimmon aiiments like
strain, headache. buming anc waieiing of
eyes is usually caused by factore like poor
lightning arrangements, inappropriaie seating
arrangemerts, unsuitable distance between
the television and the sets, tense working
environment. These symptoms are both
avoidabie and reversible.
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Sub:idised Faodgraing

[Englist

*745 SHRIMAHESH KANODIA:
SHRIMATI MAHENDRA
KUMARL:

wiithe Minister of FOOD be pleasedtc
state:

{2) the districts in which the Central
Scheme for distribution of subsidisec
foodgrains te rural families in the integrated
Trina! Developmeni Project areas has beer.
implemented so far, state-wise: and

(b the quantity of wheat and rice provided
1o rurai families in those districts under the
Sehemie during 19907

THE MINISTER GF STATE OF THE
MINIETRY OF FOOD (SHRI TARUN
GOG0H ¥a) and (b). A statement indicating
the names'of the States/Urion Temitories.
the names of the districis covered and the
guamnitizs of rice and wheat supplied by the
Fooa Cerporation of india to the concerned
State‘Union Territories for distribution at
specially subsidised prices in the Integrated
Tribal Development Project areas including
tribal majcrity States during 19901s attached.
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[ Translation)

Railway Projects In Rajasthan

*794. PROF. RASASINGH RAWAT: Wil

the Minister of RAILWAYS be pleased (o
state:

(a) the datails of the railway projects

started in Rajasthan during the Seventh Five

-¥gar Plan and the estimated cost thereot

project-wise:

(b) the targets fixed for completion cf
each project the presen! position thereof

APRIL 28, 1992
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ano the total amount spent so far;

(c) the names of the projects out of
tnese likelytobecompleted during the Eighth
Five Year Plan; and

(d) the names of the new projects which
have boen taken up in the State and the
funds allocated therefor during 1992-93,
projecis?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): (a) to (d). A
statement is attached.
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[English)
Birth and Death Rates

*795. SHRI SOBHANADRESWARA
RAOVADDE: Will the Minister of HEALTH
AND FAMILY WELFAREbe pleasedto state:

(a) the comparative details of
approximate birth, death andinfant mortality
rates in rural and urban areas as onJanuary
1, 1992;

(b) the reasons for the wide gap in such
rates between rural and urban areas; and

VAISAKHA 8, 1914 (SAKA)
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{c) the steps taken to improve the
situation in rural areas in physical~and
monetary terms?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L. FOTEDAR):
(a) to (c).Annual estimates of birth, death
and infant mortality rates for rural and urban
areas as on January 1, 1992 are not yet
available. However, the latest estimates
(provisional) of the birth, death and infant
morality rates for rural and urban areas as
available from the Sample Registration
System relate to the year 1990 and are as
follows:-

Birth Rate Death Rate Infant Morality Rate
(per 1000 population) (per 1000 population) (per 1000 live births)
Rural 31.5 10.4 86
Urban 24.4 6.7 51

Although increasing amphasis is being
laid onimproving the quality @nd out-reach of
health andfamily welfare services inthe rural
areas, the situation in the urban areas is
better on account of relatively better socio-
economic conditions greater awareness of
the need to practice contraception and to
avail of the family welfare and health care
facilities and easier accessibility to these
services.

Health and family welfare services are
provided in the rural areas through a wide
network of Sub-Centres, Primary Health
Centers and Community Health Centres. As
on 31.12.1991, there are 1,31,385 Sub-
Centres, 22,328 Primary Health Centres
and 1955 Community Health Centres in
these areas. Besides, about 6 lakh trained
dais and 3.35 lakh Village Health Guides are
also working in the rural areas.

It is proposed to establish 759 Primary

Health Centres and 259 Community Health
Centres during the year 1992-93 under the
Minimum Needs Programme. The cost of
establishment of these institutions is met
from the budgets of the respective States/
Union Territories.

Anti-Rabbies Vaccine

*796. SHRIMATISHEELAGAUTAM:
SHRI TEJ NARAYAN SINGH:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased 10 state:

(a)the Centres Institutes manufacturing
anti rabbies vaccine in the country;

(b) the number of such vaccines
manufactured during 1991-92, State-wise;

(c) the number of reponied gga}hsAdue
to the non-availability of this vaccine during
1991-92 State-wise; and
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(d) whetherthe Government propose to denmand?
expand the existing industries or set up new IHE MINISTER OF HEALTH AND
industries for manufacturing anti rabbies FAMILY WELFARE (SHRIM.L.FOTEDAR):
vaccine during the curant year so to mesetthe (a) and {b).

State-wise institutions manufacturing anti rabies vaccine and the quantities
manufactured during 1991-G2 are as under.-

State Name of the Institutions Prov.Production
. : during 91-92 (figures
in lakh mi.)

Andhra Pradesh Institute of Preventive Medicine

(1.P.M.), Narayanguda, Hyderabad 25.00
Binar Government Vaccine Institute

(G.V.1), Namkun, Ranchi -N.A—
Gujarat Vaccine Institute (V1) Baroda

Hoechst India Ltd., Rabipur 8.00 -
Haryana Indian Vaccine Corporation Limited

(IVCOL), Gurgacn 1.20
Himachal Pradesh Central Research Institute (CRI)

Kasauli €0.00
Karnataka i} Vaccine institute, Belgaum 27.00

iiy PGI, Bangalore 36.00 *
Kerala Public Health Laboratory, (PHL)

Trivandrum 25.00
Maharashira Haffkine Bic-Pharmaceutica! Corporation

Limited, Parel (HBPCL), Bombay -N.A-
Meghalaya Pasteur Institute (P1), Shillong. 20.00
Tamil Nadu i} King Institute of Preventive Medicine

(KIPM), Guindy, Madras 35.00

if) Pasteur Institute (Pl), Coonoor

(a) ARV 48.00

(b) Tissue Culture Rabies Vaccine in vero

cell - 0.50
Uttar Pradesh State Vaccine Institute (SVI),

Patwadanagar, Nainital. 50.00
West Bengal Pasteur Institute (P1), Calcutta. -N.A-

* Figure in lakh doses.
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(c) There is no such report.

(d) The existing level of production is
sufficient to meet the present requirement.

[English]

Procurement of Foodgrains

*797. SHRI R. SURENDER REDDY:
Will the Minister of FOOD be pleased to
state:

(a) whether the Union Government
nave proposed to cut the monthly allocation
of foodgrains from the Central buffer stock
procurement target for replenishing the
buffer; '

(b) if so, the target fixed for each State;

(c) the States which have not fulfilled
their target; and
(d) the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) to (d). Whereas it has been
impressed upon the States to maximise
procurement and make all or efforts to
achieve certain level of procurement, no
targets can really be fixed as wheat and
paddy are procured fromfarmers on voluntary
basis under minimumprice support operation.
Rice is procured under statutory levy, which
varies from State to State, imposed by state
Governments on millers. The extent of
procurement of rice would depend on the
quantity of paddy processed by the millers.

The allotment of wheat and rice is made
10 the States/Union Territories every month
based on various factors, the availability of
stocks in Central Pcol being a major
consideration.

Film Study Centres

*799. SHRI DATTATRAYA
BANDARU:

VAISAKHA 8, 1914 (SAKA)
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SHRIMATI DIPIKA H.
TOPIWALA:

Wilithe Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the University Grants
Commission has any scheme to provide
assistance to Universities andcolleges to set
up Film Study Centres to project films as a
modern art from and media of social
communication and education; -

(b) if so, the amount of assistance
provided under the scheme during each of
the last three years, State-wise;

(c) whether the Government have
conducted an evaluation of the scheme; and

(d) it so, the outcome thereof?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) and (b). A statement
attached House.

(c) No, Sir.
(d) Does not arise.
STATEMENT

(a) and (b). According to information
furnished by UGC, the Commission has a
Scheme for providing financial assistance to
selected Universities and Collegesforsetting
up FilmsStudy Centres, mainlyforenhancing
the awageness of Films as an artformand as
a medium of social communication and
educatioh. The Commission has so far
assisted 19 Universities and Colleges for
setting up each Centres.

(b) The amount of grants provided by
UGC 1o the Centres state-wise during last
three years is as followed:-
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(in Rupees)
Name of the State  1989-90 1990-91 1991-92
Uttar Pradesh 21,400 — 16,400
Manipur 20,947 — —
Maharashtra 19,143 — 36,059
Delhi 57,438 — 24,423
Gujarat 21,400 — 21,400
West Bengal — —_ 21,400

In addition Rs. 2 lakhs were given to
Pune University forthe National Coordination
Centreforcoordination and monitoring of the
Scheme.

Recruitment of Teachers in National
Institute of Homoeopathy

8203. SHRINANIBHATTACHAYA: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the National Institute of
Homoeopathy has any rule for the
administrative teaching and non-teaching
staff at the time of inception of its
establishment:

(b) if not, the authority under which the
rules were framed;

(c) whether allegations of recruitment of
teachers in viclation of UGC, prescribed
qualifications were received; and

(d) it so, the details thereof and the
action taken in the mater?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY

WLFARE (SHRIMAT! D.R. THARA DEVI
SIDDHARTHA): (a) and (b). The National
Institute of Homoeopathy, Calcutta, was
established in the year 1975. As per the
powers vested in the Governing Body of the
National Institute of Homoeopathy, as given
inthe Memorandumof Association and Rules
andRegulations andbye-laws of the National
Institute ot Homoeopathy, the recruitment
rules for administrative, teaching and non-
teaching staff were framed from time to time
as per the requirements.

(c)and (d). The allegations fromNational
Institute of Homoeapathy Staff Union,
Calcutta were received and the matter is
being looked into.

Readymade Food Packet
8204. DR.VISWANATHAM KANITHI:
SHRI SURESHANAND
SWAM!:

Willthe Minister of FOOD be pleasedto
state:

(a) whether the Government have any
plans to provide low cost readymade food
packet with all nutrients for the common
man;
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(b) if so, the details thereot;

(c) the details of the exsting units
encouraged to produce such tood packets;

(d) whether any foreign country has
evinced interest in this field; and

(e) if so, the details thereot?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a)to (e). Nofinal Plans have been
worked out at Government level to provide
low cost ready-to-eat food in packets for the
common man. Already, a number of units,
both in the organised and unorganised
sectors, are engaged in the production of
ready-to-eat food. Besides, certain public
sector units are also producing energy food,
primarily for the Welfare Feeding
Programmes of the State Governments.
The Ministry of Food is not aware of any
interest having been shown by any foreign
country in this field.

Health Care for Children

8205. PROF ASHOK ANANDRAO
DESHMUKH: Will the Minister of HEALTH
AND FAMILY WELFARE bepleasedtostate:

(a) whether attention of the Government
has been drawn to the UNICEF Report 1982
according to which reduced child deaths
have indicated atrend of fewerbirthsin india;

(b) if so, the reaction of the Government
thereto; and

(c) the measures taken by the
Government for providing better health care
for children during the last one year?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARATHA): (a) Yes, Sir.
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(b) With the decline in Infact Mortality
Rate andhigher assurance of the survivability
of their children, people are more and more
motivated for acceptance of the small family
norm and consequently there is fertility
decline.

(c) The measures include intensification
of the folicwing programmes:

(d) Universal Immunisation Programme
to protect infants against Poliomyelitis,
Tetnus, Diphtheria. whooping Cough.
Tuberculosis and Measles and pregnant
women against Tetanus.

(ii) Oral Rehydration Therapy
Programme for controlling deaths due to
dehydration caused by diarrhcea among
children upto the age of 5 years.

(iii) Control of Acute Respiratory
Infections in children to cut down deaths to
pnewmonia.

(iv) Prophylaxis Schemes against
nutritional Anaemia among mothers and
children and Prophylaxis against blindress
among children due to Vitamin ‘A" deficiency.

Aids Test Kits

8206. SHRI RAM CHANDRA DOME:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether an inexpensive AIDS virus
test kit has recently been developed by the
scientists of International Development
Research Centre and Rockefeller
Foundation; USA;

(b) if so, the details thereof;

(c) whetherthe Government propose to
introduce this kit in India; and

(d) if so, the details thereof including the
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time by which it is likely to be marketed in
India?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI

- SIDDHARATHA): (a) to (d). information is
being collected and will be laid on the table of
the house.

Recruitment of Teaching Staff in
Medical Colleges

8207. SHRI BHEEM SINGH PATEL:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the recommendations of the Medical
Council of India regarding recruitment of
teaching staff in Medical Colleges;

(b) whether these recommendations
are being implmented; and

(c) if not, the steps taken by the
Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARADEVI
SIDDHARTHA): (a) The recommendations
of the Medical Council of India regarding
recruitment of teaching staff in medical
colleges are as follows:

FOR BROAD SPECIALTIES

Lecturer: Recognised post-graduate
gialification in the subject, i.e., MD/MS.

Reader: Experience as Lecturer in the
concerned subject for 5 years in a medical
college.

Professor. Experience as Reader inthe
concerned Subject for 4 years in Medical
College.

APRIL 28, 1992
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FOR SUPER SPECIALTIES

Lecturer: Recognised post-graduate
super speciality qualificationinthe concerned
subject.

Reader: Experience as Lecturer in the
concerned subject for 5 years in a medical
college.

Professor: Experience as Reader in
the concerned subject fct 4 years in a
Medical Coliege.

(b) Yes, Sir.
(c) Does not arise.
Central Forest Universities

8208. SHRIBAPU HARICHAURE: Will
the Minister of ENVIRONMENT AND
FOREST be pleased to state:

(a) whether there is any proposal to set
up Central Forest Universities inthe Country;

(b) if so, the details thereof; and
(c)if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS(SHRIRANGARAJAN
KUMARAMANGALAM): (a) ForestResearch
Institute, Dehra Dun, one of the Institutes
underthe Indian Council of Forestry Rsearch
and Education, has been declared as a
*Deemed University” by the Central
Government w.e.f. 6th December , 1991.
There is no proposal under consideration at
present to set up any more Central Forest
Universities in the country.

(b) The “Demand University”would offer
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facilities for Doctoral and Post-doctoral for
research in various disciplines of Foresiry. It
would also organise Post-masters Diploma
courses infourarecs viz Forestry Operations,
Seasoning and Preservation of Timber, Pulp
and Paper Technology and Social Fcrestry.

(c) Does not arise.
[ Transliation}
Education in Kendriya Vidyalayas

8209. SHRI VISHWANATH SHASTRI:
Will the Minister cf HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a)whetherthe Standard of educationin
Kendriya Vidyalayas has deteriortated;

(b) if so, the Reasons thereof; and

(c) the steps being taken by the
Government to improve the education
standard?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) No Sir. Government
have no reason to believe that the standard
of education in the Kendriya Vidyalayas has
deteriorated.

(b) and (c). Do not arise.
[English)

Stoppage of Meenakshi and Chetak
Expresses at Naryana Station,
Rajasthan

8210. SHRI RAM NARAIN BERWA:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether there is any demand for
stopping the Meenakshi and Chetak
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Expresses at Naryan Station in Rajasthan;
and

(b) if so, the time by whict the stoppage
of those trains are likely to be prov:ded
there?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR!
MALLIKARJUN): (a) Yes, Sir.

(b) The proposal has been examined
but not found feasible due to lack <! traffic
justitication.

U.S. Aid for Family Planning

8211. SHRISANAT KUMAR MANDAL:
Will the Minister of HEALTH AND FAMILY
WELFARE be pieased 1o state:

(a) whether the United States Aid for
International Development (USAID) is
reorienting its development strategy in India
with a greater attention on family planning
sphere;

(b) whether to this and, (USAID) would
conduct an ambitious survey on health and
family welfare in ordination with his Ministry;

(c) if so, the modus operandi for the
prcposed survey and the authority which is
likely to appoint enumerators and other
manpower for this purpose; and

(d) the States and Union Territories
selectedforthis survey andtherole proposed
to be assigned to them in this behalf?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARATHA): (a) United States Aid for
International Development (USAID) have
offered avery sizable package of assistance
for improvement of Family Welfare
Programme in Uttar Pradesh, besides other
on-going activities.



103  Written Answers

(b) to (d). USAID as a part of on-going
Family Planning Communication and
Marketing project signed with Governinent
of India in 1983, have offered to provide
financial and technical assistance to
strengthenthe Population Research Centres
which are financed by this Ministry This
projectincludes acomponent forundertaking
a National Family Health Survey in 20 units
of State/Union Territory, the names of which
are given in the attached Statement. The
International Institute for Population
Sciences, Bombay an autonomous body
under this Ministry has been designated as
the nodal agency for the conduct of the
survey. With thelr overall guidance and
suppont, the survey is being conducted in a
phased mannerthrough selectedconsuitancy
organisations andthe concerned Population
Research Centres of the States. Keeping the
various tasks to be performed by the three
tier organisations namely International
Institute for Population Sciences/
Consultancy Organisations/Population
Research Centres, rates of Payment on per
schedulebasis duly approved by committess
appointed for the survey have been
determined to be paid out of the funds
earmarked for the Project. While officials of
Population Research Centreswill be fully
involvedinvarious aspects ot the survey, the
Consultancy Organisations have the
responsibility to select in consultation with
the Population Research Centres and pay
for the required number of additional field
interviewers etc. towards smooth conduct
and timely completion of the entire survey.
Theconcemed States/Union Teritorieshave
been advised of the proposed survey and
have been requested to give all due

assistance andsupportto the Organisations
involvedin the survey, keep intouch withthe
progress of the project fromtime to time and
make full use of its findings.

APRIL 28, 1992
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STATEMENT

Names of States/Union Territories (20
Units) selecied for conducting National
Family Health Survey in a phased manner.

1. Andhra Pradesh
2. Assam
3. Bihar
4. Goa
5. Gujarat
6. Haryana
7. Himachal Pradesh
8. Jammu & Kashmir
9. Karnataka
10. Kerala
11. Madhya Pradesh
12. Maharashtra
13. Orissa
14. Punjab
15. Rajasthan

16. Tamil Nadu

17. Uttar Pradesh

18. West Bengal
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19. Group of North Eastern States

I. Arunachal Pradesh
il. Manipur

Il. Meghalaya

IV. Mizoram

V. Nagaland

VI .Tripura

20. Union Territory of Delhi.
Tuitlon Fee in CBSE Affiliated Schools

8212. SHRISHIVLAL NAGJIBHAI : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether some schools under the
affiliaction/recognition of C.B.S.E. are
running in Delhias well as in district Gurgaon
of Haryana;

(b) if so, the names of these schools;

(c) whether these recognised schools
have been permitted to enhance the tuition
fee yearly and collect beilding fund and
annual charges every year even from old
students;

(d) if so, the details thereof; and

(c)if not, the action taken or proposedto
be taken against such schools?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) and (b). CBSE only
affiliates schools. k does notgrant recognition
to any school. There are 1088 schools in
Delhi and 10 schools in District Gurgoan,
Haryana which are atfiliated to the Central
Board of Secondary Education.

(c)to (e). The Affiliation Bye Laws of the
CBSEsstipulatethatthefeescharged should
be commensurate with facilities provided by
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the Institution. The Bye Laws prohibit
coliection of capitation fee or voluntary
donation for gaining admission in the school
or for any other purpose. In case of such
miaipractices, the Board may decide to take
acuon leading to the disaffiliation of the
school.

Registration of Public Schools

8213. SHRI VWAY KUMAR YADAV:
Will the Minister of HUMAN RESORUCE
DEVELOPMENT be pleased to state:

(a) the requirements and conditions to
befulfilled by an educational institution/body
of persons particularly in respect of ‘Public
Schools’ for getting themselves registered
by the Government in Delhiand Chandigarh;

(b) the number of schools which have
been allowedtofunction aftertheirregistration
in Dethi during the last two years; and

(c) the number of schools which could
notberegisteredfornotfuffillingthe prescribed
conditions in Delhi during the said period?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) Delhi and Chandigarh
Administrations have intimated that “ Public
Schools” are not required to be registered
but recognised for which various conditions
have been specified.

(b) and (c). Do not arise.

Development of Mosquito Nets

8214. SHRI SUSHIL CHANDRA
VERMA: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether scieniists have developed
mosquito nets impregrated with the
tiadegradable insecticide;
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(b) if so, the details thereof: and

(cj the steps proposedto be takentorits
popularisation in Malaria prone areas?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHAY): () Yes, Sir.

(b) and (c). The Malaria Research
Centre, Deihl, under the Indian Council of
Medical Research, has carried out laboratory
studies and field trials on the insecticides
(synthetic pyrethorid: biodegradable
insecticides)impregnated mosquito bed nets
to prevent man mosquito contact and thus
curtail malariatransmission. This experiment
was launched in 1988 in 26 villages of
Sonapur, district Karup, Assam. A total of
4864 impregnated bed nets were distributed
in about 10,000 population.

The presence of deitamethrin treated
cotton nets, in a room substantially reduced
the morning resting catches of An. minimise.
Also there was reduction of other mosquito
species entering and resting in houses.

All right night catches on human baits
revealedthat the Village-scale use of treated
nets reduced the biting of An. minimus to
almost zero on unprotected people in the
same village, i.e., there was * Mass killing
effect; on the village population of An.
minimus. However there was no such effect
on the populationof other anophelines or
culicines. The bitting catches indicated 92%
personal protection against An. minimus
afforded by the use of a partially lifted
deltamethrin treated net, as compared with
- an untreated or not net. For Culex species
the corresponding figure was 85%.

From dissection and observation of
Sporozites An.minimus was incriminated as
the primary malaria vector from villages with
untreated nets or no nets in the Sonapur
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area. Bicassays indicated a detectable
residual etiect cf treated nets under
conditions of normal « field use for up to six
months with delotamothrin wettable powder
on cotton nets.

Use ofinsecticide impregnatedbednets
has been encouraged through the health
and tribal degvelopment department of the
Govtl.ot Assam. The Technology of
impregnation and methods of distribution
and impact assessment have been
communicated by ICMR to the health
Department of Govt. of Assam. Studies are
in progress in Mandla and Rourkela to find
out the applicability of bed nets in areas with

- othervectors inthe protection frecmmosquito

bites and transmission of malaria. _ _

_ Reservation of Seats for Women in
Universities

8215. PROF. SAVITHRI
LAKSHMANAN: Will the Minister of HUMAN
RESORUCE DEVELOPMENT be pleased
to state:

(a) whether the University Grants
Commission insist upon the Universities to
reserve certain percentage of seats in the
colleges affiliated to difierent Universities
exclusivelyforwomen candidatesto promote
worFen education;

(o) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI .
ARJUN SINGH): (a) to (c). According fo the
information furnished by UGC, the
Commission has not prescribed reservation
of seats for women for admission to
Universities and colleges. The admission
policy of the universities is decided by the
universities themselves in accordance with
the provisions of their Acts and Statutes.
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- However, for promotion of higher education
among women, eligible women's colleges
are provided development grant by UGC on
relaxed eligibility criteria in respect of
enrolment of students andteachers’ strength.
The Commission also provides 100%
assistance for construction of women's
hostels.

[Translation)

Educationally Backward Districts in
M.P.

8216. SHRIANAND AHIRWAR: Willthe
‘Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the names of the educationally
backward districts in Madhya Pradesh;
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(b)the steps being taken by Government
10 reinove this backwardness; and
(c) if net, the reasons therefor?.

. THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) Astatement is attached.

(b) and (c). There are a number of
programmes under implementation in the
areas of Elementary Education and Adult
Education. Further under the Centrally
Sponsored Schemes such as Operation
Blackboard, Teacher Education. Non-Formal
Education and Adult Education Programmes,
financial assistance is provided to the State
Government for educational development.
The State Government/UT Administrations
have been advised to concentrate on
backward districts.

List of Districts having Literacy Rate below the National Average Literacy Rate 36.23
(All persons)‘ as per 1981 census.

Name of S.No. Name of district Literacy Rate
the State
Madhya )
Pradesh 1. Morena 25.60
2. Bhind 31.35
3. Datia 27.70
4. Shivpuri 20.51
5. Guna 21.59
6. - Tikamgarh 19.16
7. Chhatarpur 20.31
8. Panna 19.51
9. Sagar 34.26
10. Damoh 29.99
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Name of S.No. Name of district  Literacy Rate
the State
11. Satna 26.84
12. Rewa 25.21
13. Shandol 19.49
14. Sidhi 14.96
15 Mandsaur - 31 .26v
16. ~ Ratlam 29.50
17. Ujjain 33.08
18. Shajapur 23.73
19. Dewas 26.61
20. Jhabua 11.15
21. Dhar 20.26
22. West Nimar 22.99
23. East Nimar 30.71
24 Rajgarh 18.17
25. Vidisha 2543
26. Sehore . 23.28
27. ~ Raisen 23.01
28. Betul 27.95
29. . Hoshangabad 35.35
30. Narsimhapur 33.23
31. Mandia 22.92
32, Chhindwara ' 28.19

33. Seoni 27.01
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Name of S.No.

Name of district Literacy Rate
the State
34. Balaghat 33.89
35. sérguja 16.40
36. Bilaspur 28.60
37. Raigarh 26.18
38. Raj Nandgaon 26.63
39. Raipur 30.81
40. Bastar 14.25
[English] improvement to public address system at

Passenger Facilities at Stations in
' Karnataka

8217. SHRI S.B. SIDNAL: Will the
Minister of RAILWAYS be pleased to state:

(a) whether the Government have nay
proposal to improve the passenger facilities
at Belgaum, Bijapur, Dharwad and Hubli
Stations in Karnataka;

(b)if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes, Sir.

(b) Works relating to (i) improvements
top station building and cover over platforms
at Belgum. (ii) extension of platform to hold
14 bogies at Bijapur. (i) provision of 35
LPSV lamps on platform, at Dharwad and
(iv) extention of island platform and

Hubli have been taken up.
(c) Does not arise.
Repair of Railway Bridges in Gujarat

8218. SHRI N.J. RATHVA: Will the
Minister of RAILWAYS be pleased to state:

(a)whethersome railway lines in Gujarat
have been closed due to damage to railway
bridges;

(b) if so, the names of such lines and
bridges; and

(c) the steps being taken for their early
repairs?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) and (b). Bodeli-Chhota
Udepurnarow gague line (37 Kms) onwhich
Bridge Numbers 81and 96 are damaged has
been closed.

(c) There is no proposal at present to
restora the line.
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Provident Fund Benefits of hailway
Canteen Employees

8219. SHRI HARADHAN ROY: Will the
Minister of RAILWAYS be pleased to state:

(a) whether the Government have not
cleared the provident fund dues of the
employees of non-statutory Railway canteens
for more than last two years;

(b) i so, the number of such cases,
zone-wise and the reasons therefor; and

(c) the number of statutory and non-
statutory canteens, zone-wise which are yet
to get their contributed money from their
respective State Provident Fund
Commissioner?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) to (c). The information
isbeingcollected andwill be laid onthe Table
of the Sabha.

Compensatory Afforestation

8220. SHRI GEORGE FERNANDES:
Will the Minister of ENVIRONMENT AND
FORESTS be pieased to state:

(a) Whether the Government have
drawn any plan to wipe out the backlog of
compensatory affcrestationinthe immediate
future;

(b) if so, the details thereof; and
(c) Whetherthe Government have been
pursuing this issue with the different States;

and

(d) if so, the details thereof;
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THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRIRANGARAJAN
KUMARAMANGALAM): (a) and (b). As
against the total requirement of
compensatory afforestation in the country to
the tuse 0f 3.47 lakh hain respect of proposals
approveo under the Forest (Conservation)
Act by end of 1991, compensatory
afforestation has been done over 0.86 lakh
ha till 1991. For the year 1992, an area of
0.72lakh ha has been proposedto be covered
under compensatory afforestation.

(c) Yes, Sir.

(d) The Government of India have been
interacting with the States/UT Governments
and periodicreviews are carried-out with the
nodal ofticer of the Forest Department of the
States/UTs. Monitoring of the progress of
compensatory afforestation is done by the
officers of the Regional Offices of the Ministry,
located at Bangalore, Bhubaneswar, Bhopal,
Lucknow, Shillong and Chandigarh.

Penslion to Employees of F.C.I.

8221. SHRI P.C. THOMAS: Will the
Minister of FOOD be pleased to state:

{a) whether pension is being denied to
the employees of the Food Corporation of
India who have opted for it;’

" (b) whether as perthe wage settlement
dated 14 January, 1989 approved by the
Covernment and the Supreme Cour, the

-employees of the Food Corporation of India

are proposed to be given pension facility:
(c) if not, the reasons therefor! and

(d)whenthisfacilityis likelyto beprovided
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to the employees of the Food Corporation of
India?

THE MINISTER OF STATE OF THE
MINISTRY OF FCOD (SHRI TARUN
GOGOI): (a) Ne, Sir.

(b) It has been reported by the Food
Corporation of India thatthe wage settiement
dated 14.1.1989/23.3.1989 does not provide
for grant of pension to the employees of
Food Corporation of India except Food
Transferees who optedforretirement benefits
as admissible to the Central Government
employees under Saction 12 A of the Food
Corporations Act, 1964.

{c) In terms cf retirement benefits, the
empleyees of Focd Corperation of India are
governedby Food Corporation cf India (CPF)
Regulations which do not provide for grant of
pension.

{d) Does not arise.

Lectures in Government Colleges of
Chandigarh *

8222. SHRI HARCHAND SINGH: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the total number of lecturers in
Government colleges of Chandigarh as on
March 31, 1992 and the number of SCs/STs
amongst them,

(b) whether there is any proposal to
clear the backlog of SCs/STs vacancies; in
the grade of lectures;

(c) if so, the time by which the backlog
is expected to be filled up; and

(d) if not, the reasons therefor?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
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ARJUN SINGH): (a) Chandigarh
Aa:unistration has intimated that out of 471
lecturers in position, 19 belong to the SC/ST
comnunity.

(b} 1o (d). Chandigarh Administration
has intiniuied a backlog of 15 posts for SC/
ST. Vigorous effcrts are made by the
Chanwgarh Administration to fill up the
backlog vacancies through advarisement
on ali India basis but suitable & Qualified
candidates have not been found.

Scientific Approach for Development of
Sports

8223. SHRIMATI DILKUMARI
BHANDARR: Will the Minister of HUMAN
RESORUCE DEVELOPMENT be pleased
1o state:

(2) whetherthe Government propose to
undertake scientific approach and study for
development ot sports in the country during
Eighth Five Year Plan;

(b) il so, the details thereof; and
(c) it not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENTS OF
YOUTH AFFAIRS AND SPORTS AND
DEVELOPMENT OF WOMEN & CHILD
DEVELOPMENT (KUMARI MAMATA
BANERJEE): (2)to(c). Withaviewtoachieve
excellence in sports, Sports Authority of
India (SAl) has already launched various
sports development schemes under which
scientific coaching is given to boys and girls.
Proposals for equipping regional centers of
SAlwith scientific equipment and personnel
has already beenincludedinthe Eighth Plan
in orderto provide scientific back up for talent
scouting, of meritorious sportspersons and
improvement of sportspersons on scientific
lines.
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Primary Schools

8224. SHRISYED SHAHABUDDIN: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the optimum admission capacity of
a model two teacher primary school.

(b) the average students generation for
primary instructor by a population of one
thousand;

(c) whether it is proposed to have more
than one primary schools in all habitations
where the total population is such as to
generate a primary student population larger
than the optimum intake of one primary
school;

(d) whether provision of adequate
numberof primary schools isthe pre-condition
forachieving universal, free and compulsory
education upto the age of 14 years;

(e) if so, the estimated number of model!
primary schools required for the purpose for
the mid-year population of 1991; and

() the actual number of primary schools
in the country for the academic year 1991-
92?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) The recommended
teacher-pupil ration is 1.40 at primary stage.

(b) The average number of children in
the age group 6-11 is estimated at 116 per
thousand population.

(c) to (e). The programme of action
drawn upilo implement National Policy on
Education, 1986 recommends that all
habitations with a population of 300 (200 in
case of tribal, hilly and desert areas) should
be provided a primary school within one
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rilometer distance. It is estimated that about
350U0 primary schools will have to be opened
to meet these norms. To achieve the target
of universal elementary education, States
are encouraged to open primary schools for
provide facilities of education through non-
formal centres for children unable to attend
formal schooling.

(f) As per the latest data available for
1990-91, there are 558392 primary schools
in the country.

Injurious Impurities in Beverages

8225. SHRI K.P. REDDISH YADAV:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

 (a) whether complaints have been
received about the injurious immunities in
by-product carbon-dioxide gas from sugar/
tertiliser/chemical factories that is being sold
foruse/preparation of beverages; particularly
for use in soda;

(b) if so, the details thereof; and

(c) the steps taken by the Government
in this regard so as to monitor the level of
injurious impurities in beverages?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT!I D.K. THARADEVI
SIDDHARTHA:) (a) and (b). Representation
has been received suggesting restriction on
the use of byproduct carbondioxide from
sugarAertiliser factories in the manufacture
of soda/beverages on the ground that such
carbondioxide contains injurious impurities.

(c) Standards of carbonated water have
been laid down under Prevention of Food
Audletoration Rules, 1955. Quality of such
beverages is monitored under- the—Fruit
Product Order, 1955, as well as by the Food
Heatth Authorities of the States/U.Ts. under
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Prevention of Food Adulteration Rules.
Contravation of laid down standards invites
punitive action under the Orders Rules.

Emergency Services In CGHS
Dispensaries

8226. SHRI SURYA NARAYAN
YADAV:Wilithe Ministerof HEALTHFAMILY
WELFARE be pleased to state:

(a) whether the Government have
stopped working of emergency services in
CGHS dispensaries in South Delhi;

(b) if so, the dispensaries where such
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services have been stopped; and
{c) the reasons ‘therefore?

THE MINISTER OF STATE IN THE -
MINISTRY OF HEALTH AND FAMILY
WLLFARE (SHRIMATI D.K. THARADEVEI
SIDDHARATHA): (a) Inthirteen dispensaries
in South Delhi, only afternoon limited services
have peen stopped and they havé been
attachea with their functional dispensaries
for all emergency services.

(b) The information is given in the
attached statement.

(c) The change was effected due to the
revised timings of the OGHS dispensaries.

STATEMENT

Dispensaries where the afternoon
services were stopped

Functioning dispensaries

1. Hauz Khas

2. . -

3. X,Y Block Sarojini Naga‘r
4. Sadiq Nagar

5. Jangpura

6. Kasturba Nagar-ii

7. Kalkaji DDA (Flats.ll)

8. Malviya Nagar, Pushpa Vihar
(Dakshinpuri)

9. -
10. Sarojini Nagar.ll (L.Block)

11. R.K. Puram Il (sector Il)
R.K. Puram Il (Sector VI)
R.K. Puram VI (Sector IlI)
Munirka

12. R.K. Puram V (Sector XII)

13. Nanakpura

Kidwai Nagar
Laxmibai Nagar
Sarojini Nagar Market
Andrews Ganj
Lajpat Nagar

. Kasturba Nagar-|
Kalkaji

M.B. Road
Srinivasapuri
Netaji Nagar.

R.K. Puram | (in Sector Iv)

R.K. Puram IV (Secter Viil)

Moti Bagh.
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[ Translation)
Drug De-Addiction Centres

8227. SHRISRIKANTA JENA:
SHRI ARJUN SINGH YADAV:
SHRI KASHIRAM RANA:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) the number of Drug De-addiction
Centres in the country, State-wise; and

(b) the amount of financial assistance
proposed to be provided to each State
Government for setting up of such centres
during the Eighth Plan period?

APRIL 28, 1992

Written Answers 124

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATHI D.K. THARADEV!I
SIDDHARTHA): (a) In the Central
Government, the Ministry of Health and
Family Welfare and the Ministry of Waeltare
aic concerned with setting up of Drug-de-
adaicction Centres for purposes ottreatment,
counseling, education and after care.

A statement indicating the State-wise
information about the Centres set up by
these Ministers is attached.

(b) The Eighth Five Year Planallocations
are not yet finalised.
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Allms not Equiped to Handle Aids

8228. SHRI KAMLA MISHRA
MADHUKAR: Will the Minister of HEALTH
AND FAMILY WELFARE be pleasedto rofer
1o the reply given to Unstarred Question No.
1940 on 3rd December, 1991 regarding
AlIMS not equipped to handle AIDS and
state: '

(a) whether the Committee constituted
by the Government has submitted its report;

(b) if so, the details thereof; and
(c) if not, the reasons for the delay?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARADEVI
SIDDHARTHA): (a) to (c). The Committee
has so far held three mestings. Itis expected
thatthe committee will submit its repa®jo the
Government by the end of May, 1992.

Sports Quota on Southern Rallway

8229. SHRIG. MADEGOWDA: Wil the
Minister of RAILWAYS be plsased to state:

(a) whetherthe sports and scouts quota
of posts had been filled up in the divisional
level of Southern Railway;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes, Sir.

(b) and (c). The information is being

collected and will be laid on the Table of the
Sabha. '
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Disector’s Post in National Institute of
Ayurveda, Jaipur

8230. SHRI DAU DAYAL JOSHI: Will
the Minister of HEALTH AND FAMILLY
WELFARE be pleased to state:

(a) whetherthe post of fulltime Director
is lying vacant in the National Institute of
Ayurveda, Jaipur;

{b) if so, the reasons thereof; and

(c) the steps taken or proposed to be
taken by the Government in this regard?

THE MINISTER OF STATE IN_THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a) to (c). The post of
DIRECTORinNational Institute of Ayurveda,
Jaipurfell vacant with effect from 1.12.1991
consequent on superannuation of its
incumbent. The post has already been
advertised on all India basis on 18.1.1992
and recruitment process is in progress.

[English]
Hindl Course in Regional Languages
8231. SHRI BH. VIJAYA KUMAR
RAJU:

SHRI P.G. NARAYANAN:
SHRI R. RAMASWAMY:

Will thg Minister of HUMAN
RESOURCES DEVELOPMENT be pleased
to state:

_ (a) whether the staff pccition of the
Department of Correspondence Courses of
Central Hindi Directorate was examined by
the Government;
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(b) if so, the details of the findings;

(c) whether a high level committee nave
recommended starting Hindicorresponaence
courses through the medium of all regional
languages;

(d) if so, the action taken by the
Government in this regard; and

(e) if not, the reasons therefore?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) Yes, Sir.

(b) Staff Inspection Unit of Ministry of
Finance (Department of Expenditure)
examined the staff position in the year 1972
and recommended 55 posts. These posts
were later sanctioned. Internal Work Study
Unit of the Department of Education
examined the staff position in the year 1979
andrecommended 34 additional posts out of
which 26 posts were sanctioned and
remaining 8 were kept in abeyance for
effecting economy in expenditure.

(c) to (e). Hindi Shiksha Samiti set up by
the Ministry to review the working of Hindi
Institutions and implementation of Hindi
Promotion schemes in 1987 had, interalia,
recommended starting Hindicorrespondence
courses in Central Hindi Directorate through
the medium of all regional languages. Hindi
Correspondence Courses in Tamil,
Malayalam and Bangla have already been
started. Courses through the medium of
otherregionallanguages couldnotbe started
because of resources constraint.

[Translation]
Production of Sugar

8232. SHRI SUKDEO PASWAN: Will
the Minister of FOOD be pleased to state:
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(a) whether there has been an increase
inthe production of sugar overthe last many
years;

(b) if so, whetherthefinancial position of
sugar industry is unsatisfactory despite
continuous increase in their production; and

(c) if so, the details therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) Yes, Sir.

(b} and (c). The financial position of the
sugar industry varies from factory to factory
and depends upon a variety of factors which
include cane availability, technical and
managerial competence, size, condition and
age of the plant and machinery and certain
other factors.

[English)
Irregularities in KVS

-8233. SHRIMUHIRAM SAIKIA : Willthe
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether some Members of
Parliament have recently demanded a high
level inquiry into the recent affairs/
irregularities in Kendriya Vidyalaya
Sangathan;

(b) if so, the details thereof; and

(c) the reaction of the Government
thereto?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT _{SHRI
ARJUN SINGH): (a) and (b). The Kendriya
Vidyalaya Sangathan has received some
letters from some Hon'ble Members of
Parliament regarding admissions and matters
of personnel administration.’
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(c) No necessityfor any high level inquiry
has been made out. Forums exist in which
such issues can be discussed. The Joint
Consultative Machinery has been activated
and heads of no less than six employees *
associations have been nominated on the
Sangathan and its Board of Governors. The
Govemment is always willing to discuss with
employees any genius grievances so that
reasonable solutions could e arrived at.

Mausocleum of Raja Ram Mohan Roy

8234. SHRI K. RAMAMURTHEE
TINDIVANAM: Wil the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) whether any decision hasbeentaken
by the concerned administrationto demolish
the mausoleum over the grave of Raja Ram
Mohan Roy in the Cemetery near Bristol in
United Kingdom;

(b) if so, the details thereof;

(c) whether the Government propose
1o save this mausoleumfrom demolition and
get it renovated; and

(c) if so, the details thereof; ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) No, Sir.

(b) Does not arise.

{¢)and(d). The Government have been
informed that there is no proposal for the
cemolition of the mausoleum. The
Gcvernment have requested the INTACH
(UK) Trustto undertake the work of renovation
and repair of the mausoleum on priority
basis.
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Demands ot Employees of F.C.L

8235. SHRIK.H. MUNIYAPPA:
SHRI C.P.
MUDALACIRIYAPPA:
SHRI P.C. THOMAS:

Willthe Minister of FOOD be pleasedto
state:

(a) whether the Food Corporation of
India has received any memoranda from its
employees on March 28, 1992;

(b) if so, the details thereot;
(c) the demands of the employees;

(d) the steps taken on mitigate the
grievances of the employees?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) Food Corporation of India has
reported that a representation dated 27th
March, 1992 was received by them.

(b) The representation raises various
points like visits of Chairman and Managing
Director of FCI to procurement centers/
depots, maintenance of cordial relations with
employees, removal of causes of irmation in
industrial relationship, non-implementation
of the court judgments/awards of Labour
Courts, pendency of vigilance matters for 5-
7 years, malafide transfer of office bearers/
active workers of the Union, non-milling of
paddy, payment of pension, payment of
wages on IDA pattermn to Cat.ll employees,
distribution of foodgrains in small packets
through FCI sale centres discrimination in
payment of special duty allowance, re-
structuring FCI Board and appointment of
functional directors etc.
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(c) Inthe said representation it has been
demanded that the victimisation inciuding
malafide transfers should be stopped and
penal action proposed to be taken be
withdrawn, purposeful dialogue be
commencedto settle the Charter of Demands
and FCI Board should be re-structured as
per the recommendations of the BICP.

(d) Various demands raised by the
employees are already engagingthe attention
of the Food Corporation of India.

[Translation]
Production of Sugar in U.P.

8236. SHRIHARIKEWAL PRASAD: Will
the Minister of FOOD be pleased to state:

(a) the target fixed and the estimated
quantity of sugar produced so far by the
sugar mills of Uttar Pradesh during the current
years;

(b) whether any scheme to modernise
the old sugar mills is under consideration of
the Government; and

(c) it so, the details in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) No targets for sugar production
arefixed State-wise. Ason31.3. 1992, sugar
production in the state of Uttar Pradesh
aggregatedto 24.53 lakhtonnes (Provisional)
during the current sugar season.

(b) and (c). Government has not
announced ary scheme for modernisaticn
of old sugar mills. However, financial
assistance is granted from the Sugar
Development Fund onconfessionaltermsto
meet the shortfal in promoters’ contribution
inrespectof such schemes of modernisation/
rehabilitation of sugar mills which have been
approved by financial institutions for
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assistance unader their relevant scheme of
modrnisation/rehabilitation.

[English)
Lord Jagannath Temple

237. SHR! BRAJA KISHORE
TRIPATHY:
SHRI ANADI CHARAN DAS:

Willthe Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state;

(a) whether the fresh cracks in Lord
Jagannath Temgle at Puri have posed any
dangerto it;

(b) if so, the latest, position thereof and
the steps proposed to be taken for its proper
upkeep and maintenance; and

(c)the amount spent of the maintenance
and repair work of the temple during each of
the last three years?

/et MINISTER OF  HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) and (b). While
deplastering the Vimana of Lord Jagannath
Temple Puri, some old cracks have been
exposed. Thess cracks, however, do not
pose any danger to the structure.

Steps taken forthe proper conservation
of the Jagannath Temple Puri are,

(i) Removal of aocretionary of plaster
from the surface of the main temple for
exposing the sculptured surface as well as
cracks, if any.

(ii) Replacement of the cracked/
damaged stone member with new ones and
consolidation of the structure.

(iil). Replacement of corroded iron
clamps/coweis with non corrosive ones.
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(iv) Grouting of cracks/fissures on the
structure with epoxy resin.

(v) Chemicaltreatment and preservation
of the exposed surface.

(¢) The expenditure incurred during the
last three years are as following:-

1989-90 Rs. 3,83,180.00

1990-91 Rs. 4,69,363.00

1991-92 Rs. 6,11,169.00
[ Translation)

Double Line from Lucknow to Unnao

8238. SHRI RAMPAL SINGH: Will the
Minister of RAILWAYS be pleased to state:

(a) whether there is any plan to lay
double railway line from Lucknow to Unnao;

(b) if so, the details thereof; and

(c) the time by which the work is likely to
be completed?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) to (c). Doubling of BG
line from Lucknow to Unnao is in progress
and is likely to be-.completed and-opened to
traffic during 1992-93.

{English)
By-Pass Surgery
8239. SHRI ARJUN CHARAN SETHI:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the number of patients who went to
U.S.A. from India for undergoing by-pass
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surgery during each of the last three years;
ano

(b) the amount of foreign exchange
released to them by the Government during
the avove period year-wise?

THE MINISTER OF STATE IN"THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a) and (b). The information
is being collected and will be placed on the
Table of the House.

Wagons for Coir Industries in Kerala

8240. SHR! THAYIL JOHAN
ANJALOSE: Willthe Minister of RAILWAYS
be pleased to state:

() whetherthe coirindustries in Alleppey
district of Kerala are facing difficulties for
inadequate supply of wagons;

(b) whether the Government have
received any representation in this regard;
and

(c) the steps proposed to be taken to
meetthe demand of the coirindustriesthere?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No, Sir.

(b) Yes, Sir.

(c) The demand is being met regularly.
From January "92 to April ‘92 (upto 19.4.92),
231 wagons had been loaded form Alleppey
andon 19.4.92 no indents were outstanding.

Import of Condoms
8241. SHRI SOMJIBHA! DAMOR: Will

the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:



141 Written Answers

(a) whether rubber condoms are
permitted to be imported into the country
without any restrictions;

(b) whether the domestic production is
sufficient to meet requirements; and

(c) if so, the steps proposed to stop the
import of condoms?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a) Yes, Sir.

(b) Yes, Sir.
(c) The matter is under consideration.

Recognition to Nursery Teachers
Diploma

8242. SHRIMATIGEETAMUKHERJEE:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased fo state:

(a) whether the Diploma Course in
Nursery Teachers Training conductedby the
Raja Ram Mohan Roy Education (Regd.) in
the Union Territory of Delhi and Chandigarh,
has only been recongnised by the
Governments of Haryana, Punjab, U.P. and
Chandigarh Administration for employment
purpose and not by Delhi administration so
far;

(b) if so, the facts thereof;

(c) whether any proposal is under
consideration for recognising the said
Diploma Course by the Delhi Administration;
and

(d) if not, the reasons therefor?
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THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGHY): (a) to (c). In so far as Delhi
Administration is concerned, Raja Ram
Mohan Roy Education (Regd). had
appoached the Delhi Admn. for recognition
of their Nursery Teachers Training course.
However, prior to recognition, an essentialty
certificate is required to be obtained, for
which Raja Ram Mohan Roy Education
(Regd.) has not applied to the Delhi
Administration.

(d) Does nor arise.

Food stocks Near ITDP and DPAP
Areas

8243. SHRI K. PRADHANI: Will the
Minister of FOOD be pleased to state:

(a) whether sufficient food stocks have
been stored in areas covered under the
Integrated Tribal Development Project and
Drought Prone Areas Programme,; and

(b) if not, the steps taken to expedite
movement of foodgrains to those places?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOIl): (a) and (b). Maintenance of
adequate stocks thorugh regular movement
from surplus areas is a continuous process
for the Food Corporation of India (FCI). The
FCI delivers the stocks to States/Union
Territories from their depots. The States/
Union Territories in turn make necessary
arrangements tor distribution of {oodgrains
through tair price shops within the State,
includingthe areas coveredunder Integrated
Tribal Development Projects (ITDP) and
Drought Prone Arsas Programme (DPAP).
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Noon Meal Scheme
8244. DR. SHRIMAT) K.S.
SOUNDARAM: Will the Minister ot HUMAN

RESOURCE DEVELOPMENT be pleased
to state:

(a)the States where Noon Mealsciicing
is continuing at present.
(b) if so, the details thereof, State-wise;

(c) whether the Union Gowt. propose to
allocate funds and aids for this scheme to
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(d) if so, the cetails thereof; and

2

(e) if not, the reasons therefor?

THE MINISTER FOR HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH); (a) and (b). A statement
showing implementation of Noo-Meal
Programme in various States underthe State
Pians as also outlay for 1991-92 in respect of
the implementing States is attached.

(c)to(e). Thereis at presentno concrete
proposal to implement a Mid-day Meal
Programme for elementary school children

various States; throughout the country.
STATEMENT
SI. No. Name of the State Outlay for 1991-92
(Rs. in lakhs)
1. Goa 50.00
2. Gujarat 5100.00
3. Karnataka 950.00
4, Kerala 175.00
5. Madhay Pradesh 1293.00
6. Maharashtra 518.00
7. Mehaland 161.00
8. Mizoram 115.00
9. Nagaland 173.00
10. Orissa 344.00
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SI. No. Naime of the State Outlay for 1991-92
(Rs. in lakhs)
11. Sikkim 110.00
12. Tamil Nadu 7010.00
13. Tripura 638.00
14. Uttar Pradesh 754.00
15. West Bengal 2440.00
[ Translation) (e) the steps taken by the Government

Schools Without Bulildings

8245. SHRI RAM TAHAL
CHOUDHARY:
SHRI PARASRAM
BHARDWAJ:
SHRI RAM LAKHAN SINGH
YADAV:
KUMARI VIMLA VERMA:

Willthe Minister of HUMANRESOURCE
DEVELOPMENT be pleased to state:

(a) whether alarge numberof schoolsin
the country are still functioning without a
proper building;

(b) if so, the details thereof, State-wise,

(c) the funds allocated by the
Government for the construction of proper
school building during the last three years,
State-wise;

(d) the extent of prograss made therein;
and

to ensure proper utilisation of these funds?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) Yes, Sir.

(b) A detailed State-wise position of
schoolbuildingsinrespect of Primary, Upper
Primery, Secondary and Higher Secondary
schools is attached statement-|

(c) construction of school buildings is
primarily the responsibility of the State
Governments. However, funds have been
released underthe Border Area Development
(Education) programmeto the border States
of Jammu & Kashmir, Punjab Rajasthanand
Gujarat for construction of primary, Middle,
Secondary and Higher Secondary School
buildings. Funds have also been released by
the ministry of Rural Development to States/
UTs under the Scheme of Jawahar Rozgar
Yojana for construction of Primary school
buildings covered under the Scheme of
Operation Blackboard.
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Information of fundes released under (a) and (e). Monitoring of progress of
JRY & BADEP, State wise, during the last  construction work rests with the State
three years for construction of school  Governments. However, review meetings
buildings is given in Statement-Il are held with State Govts. from time to time.



150

Written Answers

VAISAKHA 8, 1914 (SAKA)

149  Written Answers

cse 144 68¢ 9951

€20€2 8ivL ¥SP6l eyelewey 0l
99v. oz Ly €0t osie 1891 £s2e Jwysey g nuwer 6
069 0zh 0 vl Ev8e 202k s2Ll ysepeld [eyoewH '8
6v8Y 8ee 0 : "2 92€ £9ly evelieH L
6021 2ee g 66 L28 ue bz Jerfno 9
£66 0 6} Ll 22 6 w8 0D G
LLELS 2916 89 929¢ 1969 6vSYL 01041 eyg v
£/862 0 0 0£8S €050} 8L5L 2961 wessy g
256 0 0 Si9 vyl IS 2yl ysepeid feyoeuniy 2
800S% 1992 Y (1347 0.9% L9€E Bm,_m ysepeideiypuy ‘|
6 B Vi 9 s v € z
buipying

eoeds sINH Guipyng esond Bupying Aosouel uojun "oN

[20]] uedo swey payo-jeyl eyoyoey Aved 220nd uown elelSs IS
ONIAVH STOOHOS AHVIIHVYd 40 'ON "

1-AIN3W31V1S

-



152

Written Answers

APRIL 28, 1992

Written Answers

151

897 ! 0 14 €el wi 6EL wpps 12
€018 . yeie 0 S6¢ cisl 006} cl612 ueyiseley 02
8€821 268 0 92 Gel AL EV60L qelund ‘61
BLIYE LYoz 0 196 S909 66/ 9959} essuo 84
LELL 0 0 Svi 906 Loy 6L puejeBen /1
S001 0 0 2L SSE 8.5 0 wei0zZN ‘94
260€ 0 6 28y 51zl 869 882 eAejeubo 51
1622 0 0 98 LLEL 6% 19 indiuey v
¥608€E L8¥ siee oyl G¥Se 829y £LPS2 ejyseileyey ‘gl
68079 8esy Gl 2692 928. 821yl 0S8YE ysepeiq eAupey ‘21
9609 0 0 292 825 0501 92y eeiey L
6 8 Vi 9 S v € b4 '
bupng

aoedg SINH buipying eoOoNg buipjing Aiosdbuej uojun ‘ON

Ieiof uedp swey payo-jey L 2yayoey Aued e30nd uon eeis IS

Buiney sjooyos ArewiB 4 Jo “oN



154

VAISAKHA 8, 1914 (SAKA) Written Answers

153  Written Answers

26€62S S0E6E ovse 9962 Lz 9958 v.9662 epu; Iy
6€€ 0 0 80} b 64 e Aueyoipuod '2€
81 0 0 0 0 0 84 deempeysie °1g
8e81 0 S 1 ie 888 €16 luiea "oe
2€ 0 0 o. 0 0 e nig 3 veweQq 62
lleAeH
vel 0 0 0 Ly 0 1L lefeN g-eipeQq ‘82
144 1 0 0 0 £ oy yreBipueyd /2
Uy 0 0 8y €l vl 201 SPUBISINBYV 92
oGv8Yy 6.52 s Love 2evs| 6.5€1 lssel (eBueg isem 'sg
985/ €10¢! i 299 66L1 ¥96€ 21198 usepeid jenn ‘ve
2264 89 0 61 €551 5% 69 eindul €2
89262 3% oy 1291 £69 L69€ v2iee npeN jwel e
6 8 Vi 9 [ v € F4 1
_ buipying .
soeds SINH Bupying eaond bupying Aiosoue) uojun ‘oN
1207 usdp sjej payo-iey] BYoyoey Ared 2o0Nd uon erls IS

buiney sjooyas Arewiired Jo “oN



156

APRIL 28, 1992 Written Answers

Writlen Answers

188

LYSE 0 (i 021 8.2 ¥9L S8€2 eeiey 1|
6967+ L 8 6 147 ¥46 22sel mxﬂmsax, 0
612 LE 0 9 ovs 849 626 Jwysey g nuwer 6
3204 9y 0 4 ISy 19¢ 85 ysepeid [eyorwiH '8
9Ll 4 0 b b L9 0.0} euekiey £
26591 z€ Z L €1 LoY L1651} tefnp 9
€2l 0 0 0 2 v LLy 0D G
b2zl eee € 00€ 29€| 95 8.9y ryg v
L6867 0 0 099 €81 9802 Siy wessy ¢
281 0 0 53 61 €2 SL usapeid [eyoeunly 2
81€6 ov P 42 0€e €9L 5184 ysepeideiypuy
6 8 Vi 9 s 4 € ¢ |}
bung

s0vdS SInL Bupyng £207d Bupyng  Aiotousy uojun oN

1810, uedo slue peyo-jey BYOYIB) Aved 820N volun siEls 1S

Buiney sjooyos Aiewiisd iedan) jo 'ON



158

VAISAKHA 8, 1914 (SAKA) Written Answers

Written Answers

157

61y 4 0 9l 09¢ og " enduy g2
9995 b S vEe 74 S8 . npeN lweL 22
kel 0 0 £ 0¢ 6¢ 65 WS 12
vEES 51 0 €l 802 106 5507 veyseled 02
il 82 0 F L 7] vEEL qelund 61
(24:] 09 b esi esLl 1S9z GSoE essuo ‘st
162 0 0 L €Ll 28 69 puejefeN Z1
314 0 0 vl Sl S62 0 wesoziy .m:_
S99 0 0 504 981 vee 054 ekejeybeN ‘Gi
gep 0 0 (97 4.4 it 1 indiuepy  ‘vi
61691 L9 S0¢ chy Wil 8952 9clel eiyseleyey ‘gl
26921 FA> L i 969 110g 0S8 ysepeid eAuypepy ¢l
6 8 V. 9 S v € z |
Buipyng

eoeds SInH buipiing BNy buiping Arosoue] uojun) ‘ON

[eiog uedo siey peyo-iey ] BYOBY Aueg £20Nd voun oIS 1S

Buiney sjooyos Arewyied 1eddn jo -oN



160

Written Answers

APRIL 28, 1992

159 Written Answers

L898€EL 6962 viE L 0824} 6€EVSe 89296 eipuj itv
001 0 0 o€ 0 S S9 Aueyoipuod ‘2¢
14 0 0 0 0 0 4 ‘deempeysye] i€
99€ 0 8 b € vl 002 meq o€
9L 0 0 0 0 0 9l nig g ueweq ‘62
lleaeH
9€ 0 0 0 0 0 9€ JebeN g eipeq 82
e 0 0 0 0 b oe yebipueyd L2
oy 0 0 0 0 € L€ SpUBISINSY 92
L2 0 2 S 05 y101 £551 jebuegisem G2
GEELL L0814 Ig 641 8ve 191 L8LEL ysepeid jeln v
6 8 Z 9 s s £ P
. buping
soeds InH Bupyng goONd Bugpling Aosoue] vojun oN
relo1 uedo sjue, peyo-reyy Byoyoey Aed e30nd uoun elBlS 1S

Buiney sjooyos Arewyied seddn jo ‘oN



162

Written Answers

VAISAKHA 8, 1914 (SAKA)

Written Answers

161

929¢ Sl 0 92 56 6124 LL2e felo)
0€L 0 0 v £ 9l L09 ueqin
9682 S1 0 2 26 €011 9911 [eany reyg p
oeze 0 0 12k 29 8804 6.8 fei0],
82e 0 0 S e oSt A al ueqin
2061 0 0 91l Lh9 8€6 L2 feiny wessy ‘¢
0S 0 0 v v L s fe10)
2 0 0 0 0 0 2 veqin
ysepeid
1 0 0 4 v L €€ jeiny feyoeunsy ‘2
€05 €2 l 6v vl S6L 8L0p lejoy
2071 €2 b v 19 £82 €504 veqin
ysepeid
2e9€ 22 b Sy 18 21§ 5962 feiny erypwy |
ol 6 8 L 9 S v 3 F] !
buiping
aoeds SINH bupyng eaond buipiing Aiosousf uoun oN
[e1oL uedo S8l  peyxieyl  ByydEy Aed eaond eay uounewrls 1

buirey sjooyog A1epuoaes jo ‘oN



164

Wiritten Answers

APRIL 28, 1992

163  Written Answers

Lo8 S 0 2 52 612 12e rejo)
] 0 0 0 4 9l 19 veqn
ysepeid
149 S 0 2 0s2 €02 52 fRiny feuewiH '8
6681 61 0 0 0 FA4 881 lejo}
92y 9 0 0 0 € iy ueqin
€91 o8 0 0 0 6¢ 12wt feny eveliey 2
20ee 0 0 0 6vL 02 6¥62 01
00Z 0 0 0 1 (]} 989 veqin
2092 0 0 0 4 6l £922 [einy leelno g
162 G 0 0 2 €€ 292 12101
89 0 0 0 1 4! £ ueqin
622 0 0 0 L 61 602 [einy R0D G
04 6 8 L 9 g 14 € 4 1
Bupiing

soedg SinH Buipyng eoony bupyng Aliojouey uojun “oN

reiog vedo suel  peyxieyl  eysysey Aed eoNnd valy uouneels IS

buaey sj00yss A1BpU0IES J0 “ON



166

VAISAKHA 8, 1914 (SAKA) Written Answers

165  Written Answers

G091 *14 0 0l €9 2se GLit el

80S 0 0 0 S 69 vey ueqin

, usepeld
160} 52 0 ] 85 €92 Wl feany ekupen ‘21
£9¢€2 0 0 (14 9L 90¢ 9€E61 jelol
%014 0 0 L S Ge 0LE ueain
2961 0 0 144 Y2 (8314 9951 {riny eledy Ll
2/S¢e 9 8 £t 92 892 190E 10§
Glee S 8 ¢l coe 00¢ €GLL ueain
qLel S 8 cl [Aer4 002 8881l einy Byeleuiey 0t
arg 0 0 [¢]¢] 01 . GLL 895G |°10)
£02 0 0 0 v 8L 181 ueqin
Jnwysey
£v9 0 0 0 66 S) JAS leiny g rwwer g
0l 6 8 V4 9 s 1 4 £ ¢ L
Buipyng
eoeds SNy Buipyng B0N, buiping Aosousey uoun  oN

[e10 uadp sjue|  pays-teyy BYoyORY Aveq ©ooNd eayy uorun erels 1)

Buirey sj0oyas A1epuoses 4o "oN



168

094 0 0 2 e A 0 el
g
$ 144 0 0 0 ¥ or 0 ueqin
L]
m 9ll 0 0 2 o€ v8 0 [einy wesozn "9l
et
..wm. 882 0 0 81 5 z\ bt el
06 0 0 1 b L2 8S ueqn
861 o 0 21 (5 6 €5 feiny ~eAejeubeny ‘51
o £9€ 0 0 2 161 8l 2e felol
o
< vEl 0 0 0 2s 8g 2 ueqin
N
m 6cC 0 0 2 6€1 08 8 Jeiny induepy b
[«
<
1812 L) LS 8y o1L 2621 €906 felol
1092 v F S 81 Sv2 8€22 ueqin
98SY €l S £y £09 LyoL . 5282 (einy ejysejeye €l
® . .
S
m ot 6 8 l 9 [ v € F4 !
m bupying
s eoeds SInH Bupyng e20ng Buipying Aosouef uojun oN
rejo1 uedo suel  peysieyl  Bywoey Aed gond ealy uownewls 1S
~
© Buiney sjooyas A1epuoses jo ‘oN



170

Written Answers

VAISAKHA 8, 1914 (SAKA)

Written Answers

159

€022 0 0 0 41 43 1202 feioL
Ly - 0 0 0 b 2 viy ueqin
98.1 0 0 0 b 2hi £991 feany veyiseley 02
ez sz 0 v - L 9 912 fejoL
Ly } 0 0 0 L 89y veqin
m 2 0 v L LS 6.91 feind © qelund 61
SS6€ ot 0 16 165 €604 v91g feiol
1S 2 0 0 6 1 ISY ueqin
wve .8 0 L6 285 LY0L 1814 feiny essio ‘81
56 0 0 0 zi €2 09 [e10l
ve 0 0 0 S € 9l ueqin
v 0 0 0 L 0e 24 feiny puejeben /i
ot 6 g Z 9 : [ v £ 4 |
: buipying

eordS sinH buipyng eoond 6upyng Aiosouey uolun “oN

reio] vedo swey  peyoleyl  eyoyoey Awred end eay uounewEls 1S

Buiney sjooyos A1epuoses jo ‘ON



172

Written Answers

APRIL 28, 1932

Written Answers

171

sgve oL ! 14 0z v8l 9922 felo)
259 L 0 0 ! 9t $€9 ueain
ysepzid

£€81 6 ! 4 61 891 ze9l reiny reun  ve
082 0 0 9 624 ve 1L feol
22 0 0 0 S 14 €} ueqin
862 0 0 9 748 oz 85 feany einduf ‘€2
8892 Lt 9 8yl 8. L19 8281 felof
1818 0 0 64 (] g8l ¥09 ueqin
081 b 9 6cL 89 2ey 144 jeiny NpeN (we} 22
S 0 0 0 4 .m: 8t felol
€ 0 0 0 0 0 € ueain
[As 0 0 0 2 St Ge [einy wHis  C1e
oL 6 [ 2 9 [ 14 € 4 |
o Buipung

80rdg SInH buipyng B2oNdg buiping Aiosoue) uojun  “oN
rejof uedp Swe|  peyseyl eyoyoey Alued e20nyg By uojun 8)e)S I

Buiagy sj00yoS A1epU02es Jo ‘ON



174

VAISAKHA 8, 1914 (SAKA) - Written Answers

173 Written Answers

4 0 0 0 0 0 v eof
0 0 0 0 0 0 o ueqin
v 0 0 0 0 0 v leiny IsAeHNBQ '8¢
WL 0 0 0 0 3 0. leloL
V9 0 0 0 0 i €9 ueqin
¢ 0 0 0 0 0 L leiny yrebipueyd L2 .
€2 0 0 0 0 € 02 lelog
14 0 0 0 0 0 14 ueqin
61 0 0 0 0 € 9l feiny puejsiNBY ‘92
[ X144 0 1 el 90¢ 968 89¢ce felol
1148 0 0 0 9 691 08¢} ueqin
8¢0E 0 3 ci 00¢ lLeL 880¢ feiny jebusgisem  'Sg
0l 6 8 Z 9 S 14 g c [}
. Gupying

80E0S SINH buipying BN buipung Aioioua] uojun oN
feiof vedo Sjuef  psyc-jeyl BYIYOEY Aled gaond ealy uojur) ejels s

Buiney sjooyss Arepuoses jo "oN



176

Written Answers

APRIL 28, 1992

S¢ 0 0 2 0 ! 2 vean
0¢ 0 0 9 0 1 €2 jeiny Kieyopuod g€
6 0 0 0 0 0 6 jelo)
€ 0 0 0 0 0 € ueqin
9 0 0 0 0 0 9 feiny  deempeysyel IE
652 0 sZ 1 I oL 291 . [el0
€22 0 8l 0 1 86 14 ueqin
9 0 L 1 0 2 9l jeiny yieq o€
8 0 0 0 0 0 St lelo)
L 0 0 0 0 0 z veqn
ng
8 0 0 0 0 0 8 |eiey gueweq 62
ol 6 8 i 9 S v € 4 !
Buipyng

eoedg SInH bupyng eaond Bupyng Aiosous) uojun  oN

feicy uedp slusl  peyoieyl  BYXYIEY Aed 829N eary uojuneels 1S

175  Written Answers

bujrey sjooyos A1epuoles jo “ON



178

VAISAKHA 8, 1914 (SAKA) Written Answers

177  Written Answers

0.Lv6

09s2s 991 66 029 2s8e €6€8¢ el
869€ 1 9l 0c [14 LSE ye9l 62911 ueqin
c988¢ oSt 62 8.S S6vE 9€8. vel9¢ leiny elpuj
G9 0 0 8 0 c SS eop
ot 6 8 V4 9 S 4 € 4 I
buipjing
80edg SInH buipying roONg buipying - AMosousj uoun oN
reioy vedp siuel  peyd-jeyy eyayoey Ajved e0nd gely uoiun ejels 1S

Buiney sj00yas A1epuoses Jo 'ON



180

APRIL 28, 1992 Written Answers

179 Written Answers

€52 0

0 0 0 G2 822 el
61 0 0 0 0 ol 8l veqin
6S 0 0 0 0 Sl 144 leiny leylg 'y
<9€ 0 *] Z v 0S¢ 601 el
L 0 0 0 0 ¥S LS ueqin
s 0 0 4 4 964 cs feiny wessy ‘¢
e 0 0 0 0 4 62 ejoL
8 0 0 0 0 o] 8 ueqn
ysspeid
€2 0 0 0 0 4 ¥4 eany jeyoeunly g
09S 14 9 ] S 14 008 fejoL
v6e 1 0 0 4 14 99¢ veqin
ysepelid
99¢ € S G € (014 vee jeiny eleypuy L
i A J
0L [ 8 £ 9 S i 4 £ 4 I
sinH Guping
eords peyo buiping BoONd Ouipyng Aiciousj uojun ‘oN
feioy usdo Siugf  peyoleyl BYIOBY Alued 80Nd goly uojun ejels s

Buiney s1004os Aiepuoses JeybiH jo ON



182

Written Answers

VAISAKHA 8, 1914 (SAKA)

Written Answers

644 0 [} Ci 9 44 18 fejo}
a4 G 0 3 < L 4 usqin
ysepelid
8. 0 G 6 S b1 (514 feiny feyoeutH
08! ' 0 0 0 ¢ L) !
00l b 4] ‘ 0 0 1 €0t ueqn
12 0 0 o 0 0 vL fesny eueliey
fAZ4" 0 0 0 4 ve 9iet jejol
FaZ4 o 0 0 v 6 BEL ueqin
S6p 0 o 0 Z Si 8i¥ [einy teselno
€eC 0 0 G 0 I éc fejog
L 0 0 0 0 0 L ueqin
ci 0 0 0 0 i b {BinY B0H 'S
0! b} 8 Z 9 S 4 . € 4 3
bupyng
80EdS SN buiping exong  buip Buipiinging Aiosouej uoiunn oN
18lo uadp sjua | payo-jey | eyoyoey| Ajued esond easy uogun eels s

fa

181

Buiaey sjooyos Aepuo2es JeybiH 4o oN



APRIL 28, 1992 Written Answers— 184

183  Written Answers

gl 9 2 L 2 S¥e 6651 reo}
9101 0 0 e 2 1 £v6 ueqin
ysepeid
S6/ 9 Z . ] 741 965 feiny eAypey 21
v8 0 0 0 ! € 08 [elog
2 0 0 0 0 0 22 ueqin
29 0 0 0 1 € 85 feiny elese) L}
626 4 0 4 6 12 588 1200
el 2 0 v 4 8 697 ueqin
a4 0 0 8 L £t 9i¥ feiny eyelewey 0
081 0 0 € 1 61 ISt [elo}
06 0 0 0 0 4 26 ueqin
Jwysey
v 0 0 € ! Si 59 feiny B hwwep ‘g
ot 6 8 L 9 S v € 2 1
Gupying
aoeds sin4 Buipyng Bo0Ng buipyng Aosousj voun  oN
reer uedp sluel  peysjeyl  eyoyoey Anred BOONd vary uounewls 1§

buiaey sjooyos Aiepuodes seybiH jo ‘oN



186

Written Answers

VAISAKHA 8, 1914 (SAKA)

Written Answers

185

0 0 0 0 0 0 0 leo]
0 0 () 0 0 0 0 ueqn
0 0 0 0 0 0 0 ey weioze 9l
3 0 0 0 0 b b 7]
0 0 0 0 0 0 0 Jenr;
2 0 0 0 0 b t [eaniy ekejeybe Gl
ol 0 0 0 2 9 4 (e10)
6 0 0 0 2z * S FA ueqIin
b 0 0 0 0 } 0 eIk indiey b
Z8€L Z 0 L Gl 002 G [0}
00/ ! 0 2 € 0zt vLS uegin
289 | 0 S 41 | 08 85 sy ellyseieYRy €l
ol ‘ 6 8 Y 9 s v £ F4 l
buippng

a0eds sinH butpying £0Nd Bupyrg Alosouef uoyun  oN

[eio} usdp sua;  peysjeyl BYIYIRY Alved B20M1d easy uoun erejs [~

buirey sjooyos Aiepuodas 18ybit o "ON



188

Written Answers

APRIL 28, 1992

187  Written Answers

£82 ! 0 0 0 S ue 1oL
464 i8 0 0 0 S S8 ueqn
26 0 0 0 0 0 26 feiny qelund ‘61
54 0 0 0 0 0 S [eloL
b 0 0 0 9 0 bt uegin
v 0 0 0 0 0 v jeiny essu0 81
0 0 0 0 0 0 0 et
0 ¢ 0 0 .0 0 0 uean
0 0 0 0 0 0 0 feany pueiebeN /i
ot 6 8 Vi 9 s 4 13 b4 L
bupyng

eoeds SInH Suippn<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>